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INTRODUCTION 

I, the Chairm&Il, Estimates Committee, having been authorised by 
the Committee to submit the Report on their behalf, present this 
Hundred and Twenty-seventh Repart on the Ministry of Petroleum 
and Chemicals and Mines and Metals (Department of Mines and 
Metals)-Indian Bureau of Mines. 

2. The Committee took evidence of the representatives of the 
Ministry of Petroleum and Chemicals and Mines and Metals (De-
partment of Mines and Metals) on the 29th January, 1970. The 
Committee wish to express their thanks to the Secretary of the 
Department of Mines and Metals, and other officers of the Depart-
ment for placing beme them the material, and information they 
wanted in connection with the examination of the estimates. 

3. They also wish to express their thanks to Shri Umashanker 
Agarwal and Shri T. R. Goenka, President and Secretary respec-
tively of the Federation of Indian Mineral Industries, New Delhi 
and Dr. G.G.K. Sastry and Shri P.F. Nugent, President and Secre-
tary respectively of the Indian Mining Association, Calcutta for giv-
ing evidence and making valuable suggestions to the Committee. 

4. The Committee also wish to thank Messrs. National Coal 
Development Corporation, Ltd., Ranchi, Fertilisers Corporation of 
India, (Sindhri Unit), Jodhpur, Singareni Collieries Co., Ltd., 
Bhadrachelam Road Station, Andhra Pradesh, Hindustan Steel 
Ltd. Ranchi and Pyrites, Phosphates and Chemicals Limited, Dehri-
on-Sone, Shahabad, Bihar, for furnishing Memoranda to the Com-
mittee. 

5. The Report was considered and adopted by the Committee en 
the 20th and 21st April, 1970. 

6. A summary of conclusionslrecommendations contained in the 
Reports is appended (Appendix VI). 

1. A statement showing the analysis of recommendations con-
tained in the Report is also appended to the Report (Appendix 
VII). 

NEW DELHI; 
April 27, 1970_ 

--c-::=-=----;-=:,.-, 
Vaisakha 7, 1892 (Saka). 

(v) 

M. THIRUMALA RAO, 
Chairman, 

Estimates Committee. 



CHAPTER I 

INTRODUCTORY 

A. Historical Background 

Minerals have played an increasing role in the service of man-
kind ever since the dawn of civilization. The technological advance-
ments have brought gradually into use a number of minerals which 
were hitherto thrown as waste. The minerals have thus become the 
life-blood of a nation. It is difficult to think of any advancement 
in a country without minerals as they are the basic requirement of 
all the industries whether it may be for the manufacturing of the 
needle or the aircrafts. 

1.2. India has launched upon successive Five Year Plans. Every 
year a number of mineral-based industries are being set up. Big 
industries require uninterrupted supply of raw materials of speci-
fied quality in bulk. 

1.3. On the 10th and 13th January, 1947 a Mineral Policy Con-
ference was held in New Delhi under the aegis of the then Depart-
ment of Works, Mines and Power to consider the Hnes on which a 
National Mineral Policy should be formulated and pursued. Rep-
resentatives of the PrOVinces, States, Trade, Commerce, Labour and 
Mining interests participated in the Conference. There was a una-
nimous agreement in the Conference about the formulation of 
such a policy, and for Central Co-ordination and planned develop-
ment of the country's mineral resources and the establishment of 
Central machinery for the purpose. TQ' achieve these objects the 
Government of India decided to constitute a competent technical 
organization to work in close liaison with the various Minill'tries and 
Departments of the Central Government, functioning primarily as 
an advisory body, and as a result, the Indian Bureau of Mines was 
set up in March, 1948. 

1.4. On the 1st March, 1948, the Indian Bureau of Mines had 
three officers, including the Director. The first assignment it under-
took was the preparation of the Mines and Minerals (Regulation 
and Development) Act,. 1948, the Mineral Concession Rules. 1949, 
and the Petroleum Concession Rules, 1949. In the beginning of 
1950, the Bureau had a strength of 4 officers and 51 members of staff 
only. 
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1.5. With the enactment of the Act and Rules referred to above, 
the Bureau's sphere of work was enlarged considerably. Apart from 
its purely advisory nature of work, it became necessary for the 
Bureau to function henceforth as a field and research organization 
also, to attend to the development and conservation of mineral 
wealth of the country. The Bureau was thus entrusted with the 
foliowing functions vide the then Ministry of Works, Mines and 
Power Resolution No. MII-150 (125) dated 19-8-1950:-

I 

L 
(i) Advising the Central and State Governments on all mat-

ters relating to the grant of mineral concessions and also 
on the exploration, exploitation and utilisation of the 
country's mineral resources; 

(iI) Periodic inspection of mines, for effecting the systematic 
development of mineral deposits, elimination of avoid-
able waste, and the promotion of improved methods of 
mining; 

(iii) Conducting research on beneficiation of low grade ores 
and industrial utilisation of minerals and mineral pro-
ducts as well as on mining problems, in collaboration with 
other research organisations; 

(iv) Conducting analysis of ores and minerals in connection 
with the work of the Bureau, and also for the public 
88 far as time and circumstances permit; 

(v) Collection and publication of statistics relating to the 
mineral production in India, mineral stocks, exports, local 
consumption, etc., and collection and maintenance of in-
formation regarding world mineral production, world 
mineral trade. foreign mining rules, and other related 
matters; 

(vi) Publication of Bulletins and monographs on investigations 
relating to mining and the mineral industry; 

(vii) Assisting the mineral trade in the marketing of minerals; 
and 

(viii) Undertaking any other function entrusted to the Bureau 
by the Central Government from time to time . 

.0\ New Assignmmt 

] .6. Another organisation in the field is the GeolOgical 3urvey of 
India, which has been set up in 1851. At the time the lr..Jim Bureau 
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of Mines was set up Geological Survey of India was responsible for 
geological mapping and exploratory drilling calculated to delineate 
mineralised zones in the country. In 1953, the function "Conducting 
drilling and other prospecting operations to prove and estimate the 
workable reserves in mineral deposits and to conduct test mining 
independently or in conjunction with other Government or private 
organisations" was entrusted to the Bureau vide Notification No. 
Mll-150(221) dated 26127th February, 1953 and eventuaJly the Dril-
ling and Mining sectors of the Geological Survey of India were trans-
ferred to the Indian Bureau of Mines. 

1.7. During the period 1948 to 1953 the sanctioned strength of the 
personnel in the Bureau increased to 32 officers and 114 staff mem-
bers. Consequent to the Government's decision to set up steel plants 
under the Public Sector at Bhilai in Madhya Pradesh and Rourkela 
in Orissa raw materials were required to be found in neighbouring 
areas. The Bureau was called upon to take up this job. With a 
view to meet the increased quantum of work and responsibilities an 
interim expansion scheme was sanctioned in June, 1955. Tliis raised 
the strength of the Bureau to 117 officers and 1074 members of the 
staff. This was another turning point in the history of the working 
of the Indian Bureau of Mines. 

1.8. In 1955, it was, however, clarified that the Bureau would con-
duct drilling and other prospecting operations to prove and estimate 
workable reserves in Mineral deposits only in areas indicated by 
Central Government. Accordingly, the Bureau's function mentioned 
at Serial No. (iii) of the Resolution dated the 26127th February, 1953 
was revised vide the then Ministry of Natural Resources and Scien-
tific Research Notifiaction No. 150 (167) j55-MIll, dated 24!26th Sep-
tember, 1955 as follows:-

"Conducting drilling and other prospecting operations to prove 
and estimate the workable reserves in mineral deposits in 
areas indicated by the Central Government as areas in 
which operations preliminary to the opening of mines 
may be conducted ,and to conduct test mining indepen-
dently or in conjunction with other Governments or 
private organisations in such areas. 

1.9. Pursuant to the new role aS9igned to it, the Bureau carried 
out detailed proving operations in a number of deposits of iron ore, 
coal, copper ore, limestone, dolomite, magnesite, pyrites, rock salt 
etc. Examination of mines for studying their operational details 
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and identifying their problems was carried out simultaneously. Be-
neficiation of low-grade or sub-marginal ores from various mines and 
from the prospects under exploration was taken up in the laboratory. 

Further Rationalisation of Functiom 

1.10. During the Second Five Year Plan period the Bureau's work 
was further rationalised with distribution of fundions among the 
various technical and other divisions, namely: 

1. Mines Control and Conservation of Minerals Division. 

2. Mineral Exploration Division, including Prospecting, Dril-
ling, Mining and Workshop Division. 

3. Ore Dressing Division. 

4. Technical Co-ordination and Administration Division, in-
cluding Stores Division. 

1.11. In order to achieve effoective control over unsystematic min-
ing which was prevalent then and to make available quick advicel 
guidance for mine development, four Regional Offices ~re started at 
Calcutta, Ajmer, Nagpur and Bangalore under the Mines Control 
and Conservation of Minerals Division. The exploration work and 
data processing and publication work m:!re controlled from the Cen-
tral Office and the Regional Offices were useful for the work connec-
ted with their respective jurisdictions. The ore dressing and mineral 
beneficiation work was carried out in the only laboratory set up at 
Headquarters. The sanctioned strength of the Bureau in the Third 
Five Year Plan period was 392 officerS' and 2,744 staff members, in-
cluding technical and class IV staff. This enabled the Indian Bureau 
of Mines to impro~ its activity in advising the Government on re-
gional mineral development for indigenous industries and export, 
suggesting development of specific deposit or mine for reducing the 
import bill on minerals and metals; conducting a number of detailed 
explorations on a variety of minerallores e.g., copper-ore, lead-zinc 
ore, gold, magnesite, iron ore, lignite, wolframite, limestone etc.; 
carrying out mineral beneficiation tests on bench scale and pilot 
plant scale for leaner grade material available in the prospects and 
mines. 

B. Separation of Exploration Division 

1.12. It has been stated by the Ministry that past experience had 
shown that there was some over-lapping of functions of these two 
organisations and the operations of the Geological Survey of India 
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.md the detailed proving operations of the Indian Bureau of Mines 
over the same areas entailed some avoidable duplication of work. 
The Government considered the question of eliminating such over-
lapping with a vitew to rationalise the functions of these two organi-
sations in the best possible manner. It was considered necessary that 
to achieve most effective results within the minimum time possible, 
the organisation, which did the geological mapping and delineation 
of mineralised zones, should also continue the investigations and 
carry out detailed proving operations so as to ensure continuity of 
background knowledge, expertise .and operation control. After care-
ful consideration of all these matters and in consultatiQn with the 
Director General, Geological Survey of India and Director, Indian 
Bureau of Mines, the Government decided to transfer the following 
from the Indian Bureau of Mines to the administrative control of 
the Geological Survey of India with effect from the 1st January, 
1966;-

(i) All the posts and personnel in the Prospecting, Drilling 
and Mining Divisions of the Bureau. 

(li) The Workshop and Mineral Technology and Physical 
Analysis Laboratories along with the posts in these 
laboratories. 

(iii) The posts in the common cadres in the Administration and 
Accounting Divisions as have been divided on the basis of 
actual work load. The personnel holding the posts to be 
allocated to the Geological Survey of India and the Indian 
Bureau of Mines' on the basis of the options indicated by 
them, the principal guide-line being exigency of public 
service. 

(Iv) The equipment, vehicles and stores according to the distri-
bution made on the basis of equipment etc. being required 
by the organisations. 

c. Reorganisation of Indian Bureau of Mines 

1.13. Subsequent to the separation of the Exploration Division of 
the Bureau and merger thereof with the Geological Survey of India 
it was felt that the functions of the Bureau as they stood at that time 
were not adequate for achieving. the objectives of conservation of 
minerals and development of mineral wealth of the country consis-
tent with the increasing requirementli of industry and export trade. 
The· mining industry, it was felt, was in need of technical assistance 
and COJl&ultancy for scientific devplt)pment of mines and installation 
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of modern mining equipment and introduction of modern mining 
techniques and practices. Important problems of beneficiation and 
economic utilisation of large deposits of low grade ores also required 
to be tackled. 

1.14. Ln the context of these requirements a technical committee 
was set up under the chairmanship of Shri B. C. Mookherjee vide 
Ministry of Mines and Metals Resolution dated the 22nd July, 1966 to 
review the organisation and functions of the Indian Bureau of Mines. 
The assignment of the Committee may be briefly summarised in their 
own words as under: 

(a) to make a critical study of the present functions of Indian 
Bureau of Mines with reference to their sufficiency or, as 
the case may be, redundancy and also with reference to 
the over-lapping, if any, between the Bureau's work and 
the functions assigned to other sister organisations like 
Geological Survey of India, Inspectorate of Mines, National 
Laboratories, etc.; 

(b) to review the Bureau's up-to-date performance as well as 
its organisational structure; 

(c) to loca~ defects, shortfalls and anomalies (i) in the 
enumeration of its functions, (ii) in the actual performance 
of its currently listed duties, (iii) in its organisational 
structure, keeping in view Government's express desire 
that in future the Bureau should serve as an efficient ins-
trument of public service; and finally 

(d) to make recommendations for the removal of the short-
comings and deficiencies found by the Committee in order 
that the Bureau may in future "Provide systematic guid-
ance, advice and consultancy to the mining industry". 

1.15. The Committee had consultations with a large number of 
mining associations and principal producers of minerals both public 
and private. They had meetings with important personalities in the 
field. They also made &tudies in the working of similar organisa-
tions in other countries and had on the spot visits to the sister or-
ganisations such as Geological Survey of India and Central Min-
ing Research Institute. This Committee also had the advantage of 
participation in most of their meetings by Mr. Charles W. Sweet-
wood, Mineral Attache to the U.S. Embassy. 

1.16. With this background of their work and studies the Com-
mittee on Reorganisation of Indian Bureau of Mines suggested an 
overhaul of this organisation. The Committee submitted its report 
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in 1967. The Government accepted most of the recommendations 
of the Committee, except particularly those concerning bringing 
back the exploration Wing (which has been merged with the Geo-
logical Survey of India in 1966) and creation of a Mines Board. As 
a result, the functions of the Bureau have been redefined in June, 
1968 as under:-

(i) Providing 'Technical Consultancy' services on payment of 
fair and reasonable charges to the mining industry, both 
in the private and public sectors, in connection with ap-
praisal and exploitation of mineral deposits, planning of 
designs of mines, selection and design of suitable mining 
equipment, research and preparation of economic flow-
sheets for beneficiation and concentration of minerals; 

(if) Well-planned selected inspection of mines for effecting 
systematic development of mineral depositS', elimination 

.. of avoidable waste, promotio::l of improved methods of 
mining and reduction of mining costs; 

r" 

(iii) Conducting research in special mining problems in col-
laboration with Central Mining Research Station and other 
research institutions; 

(iv) Conducting research on beneficiation of low grade ores 
and determinative separation of complex ores and the in-
dustrial utilisation of minerals and mineral products in 
collaboration with National Metallurgical Labora·tory and 
other research organisations. 

(v) Conducting analysis of ores and minerals in connection 
with the work of the Bureau, and also for the Mining Ln-
dustry (in both private and public sectors) on payment of 
fair charges; 

(vi) Collection and publication of statistics relating to mineral 
production in India, mineral stocks, exports, local consum-
ption etc., and collection and maintenance of information 
regarding world mineral production, world mineral trade, 
foreign mining rules and other related matters; 

(vii) Publication of bulletins and monographs on investigations 
relating to mining and the mineral industry; preparatjon of 
mineral maps leading to a complete inventory of mineral 
resources of India; and 

(viii) Advising the Oentraland State Governments on anv 
matter connected with the mineral industry, particularl;, 
on the exploitation and utiIlsation of the country's minera1 
reserves. 
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1.17. The Committee note tha tthe functions of the Indian Bureau 
of Mines, as they now st,and, have been evolved through periodic 
reviews. The Committee note in particular the recommendations 
made by the Committee on Reorganisation of the Indian Bureau of 
Mines 1966-67 and feel that with the implementation of the major 
recommendations of that Committee the activities of the Bureau have 
been reoriented in the right direction. 

1.18. The Committee also note that with a view to eliminate over-
lapping in the functions of the Geological Survey of India and the 
Indian Bureau of Mines, the divisions which Ihad been appended to 
the latter in 1953 were transferred back to the former in 1966. 

1.1.9. The Committee regret to note that it required Government 
13 years to realise the existence of over-lapping of functions between 
the two organisations. 

D. Agency f()r Exploratory Drilling 

1.20. The Committee on Reorganisation of the Indian Bureau of 
Mines recommended a Government owned drilling company in the 
following words:-

"The idea of over-lapping inherent in "exploration" bejng a 
common feature throughout the business of finding and 
winning minerals is perhaps largely due to the mistaken 
notion that any agency which is responsible for explma-
tion at any stage must necessarily own and maintain a 
large number of drilling rigs and other mining equipment. 
This may be partially tru\'! in the conditions obtaining in 
Lndia today but is not, so to say, the essence of the matter 
and is certainly not the case in industrially advanced 
countries where the normal practice is for any exploring 
party to have all its drilling and mining done through 
hired contractors. We recommend that this very sensible 
practice be encouraged and developed in India also p~rti
cularly as the present cost of drilling by Government 
agencies are, due to a variety of reaSons which it is un-
necessary for our present purposes to elaborate or discuss, 
abnormally high. We realise that this change-over cannot 
be brought about over-night and will take time; and tin 
reliable private contractors able to offer competitive bids 
are available in sufficient number we would advise, purely 
tiS an interim measure, the formation of a Government-
owned Drilling Company and the transfer to it of all dril-
ling rigs and equipment. This agency, which must of 
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course be run on commercial lines, can then serve all the 
three parties concerned with different stages of exploration 
exploitation including public sector corporations like the 
NMDC." 

1.21. An extract from a note prepared in the Planning Commission 
for consideration in a meeting held on 23.7.1969 by the Minister of 
Petroleum and Chemicals and Mines and Metals with the Member 
(Science) is reproduced below:-

" ••• Recently it has been felt thliJt there has been dupli-
cation in work sometimes resulting in unnecessary in-
fructuous expenditure for the same item of work and 
what is worse is that sometimes the exploitation agencies 
doubt the results of exploration carried out earlier by 
other agencies. With a view to avoid duplication of ex-
ploration work and minimise delays the Government had 
earlier taken the decision to amalgamate the 'Exploration 
Wing' of the erstwhile IBM with GSI and this was given 
effect from January, 1966. However, it is observed that 
yet the tempo of exploration instead of increasing, for 
the last few years, as anticipated from this amalgamation 
has actually tended to come to a halt. The same prospects 
which were earlier under exploration under the mM are 
being continued with less vigour and speed except for a 
spurt during the first few months. No new important 
areas have been taken up since 1966 for detailed explora-
tion by the major agencies. There are also proposals to 
wind up the Exploration Wing of the N.C.D.C., Cement 
Corporation of India, P.P.C., etc. As a result the time 
has come when it is felt that a new approach is required 
to give a stimulus to the exploration activity during the 
Fourth Plan for Mineral Development Programmes. It 
is also known that the G's.I. has become so unwieldy 
and big with the amalgamation of the Exploration Wing 
of the I.B.M. that it cannot play a significant role to ex-
pedite the mineral exploration programme and concentrate 
on its normal functions. .** As such, it is felt that 
a new organisation which may be called "Department or 
Corporation of Mineral Exploration" may be created so 
that all the exploration work can be centralised in one 
organisation which will be responsible for carrying out 
detailed exploration for all minerals, other than atomic 
minerals and oil and gas." 
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1.22. When the attention of the representative of the Ministry was 
drawn to the above views, he stated during evidence as follows:-

"Very often, the line of demarcation at which the Geological 
Survey should stop their exploration work and pass it on 
to the commercial exploiting agency is a matter of some 
controversy. The reason is, on the one hand, with due 
regard to the professional reputation, my friends in the 
Geological Survey would like to drill as much as possible, 
200 holes or even 500 holes and make sure- of the results 
more accurately and, on the other hand, the point is that 
the cost of all that drilling is finally put on to the com-
mercial agency which will take up exploitation work. 
Supposing the overall drilling cost comes to a crore of 
rupees-in many cases, the expenditure is that much-
that will be the first charge on the commercial agency. 
Very often, the commercial agency later on comes up and 
says, "All that is not neecssary for my actual purpose. All 
I want is a broad idea as to in an area of so many kilo-
metres there is so much reserve. And I would have done 
a little bit of drilling and started my work. The proving 
of resources would have gone side by side with exploita-
tion. 

Now, this is always a matter of argument. This is a point on 
which the Planning Commission was also exercised. We 
·are also trying to find out an answer to this as to whether, 
firstly, the cost of this drilling could not be minimised; 
secondly, at what point you should stop drilling and pass 
on the work to the exploitation agency and, thirdly, how 
the expenditure incurred upto that stage should be divided 
partly as development expenditure and partly as commer-
cial take-over. These are all the points that are being 
looked into separately. It is against this background that 
this note was prepared in the Planning Commission." 

1.23. It has also been stated by the representative of the Ministry 
during evidence that the question of setting up a separate organisa-
tion for caIl'Tying out drilling and exploratory mining was still under 
consideration of the Government. 

1.24. The Committee note that the subject of creation of a new 
organisation responsible for carrying out drilling and exploratory 
mining for minerals other than atomic minerals, oil and gas is under 
consideration of Government. 
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1.25. The note prepared in Planning Commission lays sm..~s on 
increasing the tempo of exploration. The representative of the Min-
istry, has, however, stated that the two ~ain difficulties being felt 
with the existing arrangement are the cost of drilling and the point 
at which the exploring agency should stop drilling and pass on the 
job to the exploiting agency. The Committee do not think that 
these difficulties could be solved simply by creating a new agency. 
The erstwhile Exploratory Wing of the Indian Bureau of Mines was 
transferred back to GeologIcal Survey of India in 1966 only to avoid 
duplication. In case, however, it is desired to divest the Geological 
Survey of India of its drilling functions, the CoJDllDittee fear that 
such a step would reduce Geological Survey of India to a mere aca-
demic institution. It need hardly be pointed out that a Government-
owned drilling company recommended by the Committee on Re-
organisation was only as an interim measure pending development 
of private-owned drilling agencies. 

1.26. The Committee, therefore, are of the opinion that the best 
course for the Government would be to const~tute an efficient, cost 
conscious and economically viable unit within the Geological Survey 
of India who could take up drilling work in a business-like manner. 

!>76 (D) LS-2. 



r· CHAPTER n 
ORGANISATIOlllAL Sl:T-DP 

A.Set-up of the Bureau 

'2.'1. 'nle Indian Bureau of Mines is at present organised into thr,ee 
Technical Divisions and an Administrative Division. The three 
Technical Divisions are the Mines Control & Conservation of Mine-
rMS Divisiol'l, Ore Dressing Divisions and Mineral Economics DiVi-
lion. The Administrative Division is named as Administration and 
Accounts Division. Headquarters' of.the Indian Bureau of Mines and 
all the three 1Ieehnical Divisions are located at Nagpur. There are 
at i>resent 6 regioDld ofticesof the Bureau located at Calcutta, Ajmer, 
Jammu, Nagpur, B~lore and Goa. It is only the Mines Control 
and Conservation of. Minerals Division which carries out its func-
tions through the regional offices. 'lbese regional offices are under 
the charge of the Regional Controllers of Mines exceptCrl>a. and 
Jammu, which are looked after by a Deputy ControYer of Mines and 
an Asaistant Controller of Mines respectively. 

2.2. A chart showing the existing organisational set up of the 
Bureau is given in Appendix I. 

2.3. The j~risdiction and number of mines under the regional 
offices are as under:-

Office Jurisdiction No. of Mines (1967) 

Total Working 
I. Calcutta Whole of Assam, NEFA W. Ben- 1382 684 

gal, Bihar and Orissa. 
2. Ajmer Whole of Rajasthan, Gujarat and 

parts of Madhya Pradesh and 
loSS 501 

Uttar Pradesh. 
Whole of Jammu & Kashmir, 105 75 

Himachal Pradesh, Punjab, 
3. Jammu. 

Haryana, Delhi & Part of. 
U.P. 

Whole of Maharashtra, Andhra 1219 725 
Pradesh, major part of Madh-

4. Nagpur 

ya Pradesh, and part of Uttar· 
Pradesh. 

Whole of Mysore, Madras and 889 )53 
Kerala States. 

s. Bangalore 

6. Goa Whole of Goa 800 212 

TOTAL 5>480 2,750 

12 
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Distribution of functions and staff aUocated to various Divisi01lJ 

(1) Mines Control and ConSef'Vation of Minerals Division 

2.4. The activities of this Division are closely related to and cen-
tred round the Mineral C'Onservation and Development Rules, 1958 
which have been framed to regulate scientific and systematic deve-
lopment of mines and mineral deposits in order to maximise econo-
mic production of minerals to meet the demands of indigenous in-
dustries and export. The main tasks allocated to this division are 
(i) Inspection of Mines (ii) rendering advice to CeRtral and State 
Governments on the exploration and exploitation of mineral re-
sources and (iii) Research on mliDing problems. 

(2) Mineral Economics Division 

2.5. The main occupation of this Division has been (a) rendering 
advice to Government on grant of mineral concessions and also in 
such matters as amendment/promulgation of rules and regulations 
pertaining to mining industry; (b) Collection of mineral statistics 
relating to production, stocks etc. both in domestic and international 
fields; (c) publication of statistics, bulletins and monographs; and (d) 
assisting the Industry in marketing of minerals. 

(3) Ore DreSSing Division 

2. 6. This Division is respgnsible .for treating .the Ol'es /minerals of 
high grades to reduce or remove the objectionable constituents there-
of and for conducting research on the beneficiation of low grade ores{ 
minerals. 

(4) Administration and Accounts Division 

2.7. The items of work handled by his Division are all establish-
ment matters relating to officers of various categories of staff includ-
ing recruitment, posting, office accommodation, welfare, canteen. 
accident, Workmen's COmpensation.Art payments, vigilance and 
O.&M. work of the Bw:eau; work relating to tlte Budget of the 
Bureau, T.A. clain:ls of the officers and staff, re('eipt and disbursement 
of cash and handling of stores of the BUlVaU. . 

2.8. Figures r~garding the number of posts sanctioned as on 1st 
September, 1969 in various gazetted and DOD-gazetted categories in 
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various Divisions of the Bureau and the number of those among them 
which were lying vacant, are given below:-

S1. Nature of Post Total Filled up 
No. Sanctioned 

I. Officers-Gazetted u8 82 
2. Non-gazetted 3 3 
3· Technical (Class III) 252 178 
4· Non-technical (Class III) 179 158 
5· Class IV . 156 145 

TOTAL 708 566 

2.9. Asked why as many as 142 pasts remained unfilled 
it has been stated in reply that in the case of gazetted posts the de-
lay was on account of the time taken in the compliance of various 
formalities in the procedure prescribed for recruitment through the 
Union Public Service Commission and Departmental Promotion 
Committee. 

2.10. Delay in filling up the non-gazetted posts has been stated 
to be mainly in receipt of nominations from employment exchanges. 
This delay had been accentuated because of the need to make a re-
ference to Central Surplus Cell for obtaining clearance before any 
recruitment could be effected. Besides, a large number of posts of 
Technical Assistants for Ore Dressing Division could not be filled up 
due to lack of experienced personnel as sponsored by employment 
exchanges. 

Statement showing the dates of vacancies of various posts as on 
1-9-1969 is given below:-

Designation and Scale of Pay No. of Date of vacancy 
posts 

1 '2 3 

I. Controller of Mines 2 J I from 25-9-68 
(Rs. 1600--1800) L 1 from 2-1-69 

2. Deputy Controller of Mines S {I from 31-1-67 
(Rs. goo-I400) 2 from 1-3-69 

1 from 14-4-69 
1 from 30-8-69 



15 

1 2 3 

3· Asstt. Controller of Mines 7 {' from 1-1-66 (Rs. 400--950) 1 from 23-8-67 
1 from 18-11-68 
4 from 1-3-69 

4· Suptdg. Mineral Economist 
(Rs. 1300-1600) 

1 18-10-69 

5· Asstt. Mineral Economist 
(Int.) (Rs. 4~50) 

I 4-12-68 

6. Senior Administrative Officer 1 1-3-69 
eRs. 700-1150) 

7· Dy. Ore Dressing Officer 1 30-8-69 
(700-1250) 

8. Asstt. Ore Dressing Officer 2 J I from 16-5-68 
(Rs. 4~50) 1.. 1 from 22-8-69 

9· Chemist 2 18-11-68 
(Rs. 4~50) 

10. Assistant Mining Engineer 2 18-11-68 
(Rs. 350--900) 

II. Mineral Officer (Int.) 
(Rs.35Q-900) 

2 1-3-69 

12. Mineral Officer (Stat.) 3 1-3-69 
(Rs. 35Q-900) 

13· Publication Officer I 1-3-69 
(Rs. 350-800) 

14· Senior Mining Geologist 1 30-8-69 
(Rs. 700-1250) 

15· Junior Mining Geologist 6 (I from 18-11-68 
(Rs. 40C>-950) J I from 4-12-68 

I from 5-12-68 1 I from 6-12-68 
1 from 9-12-68 
1 from 1-3-69 

16. Class III (Technical) 17 October, 1967 
26 November, 1968 
31 February, 1969 

17· Cl~ss III (Non-technical) 4 November, 1968 
17 February, 1969 

18. Class IV (Techni;al) 5 November, 1968 
3 February, 1969 

19. Class IV (Non-technical) 3 February, 1969 
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2.11. As regards cases in which the posts were lying vacant since 
1966 and 1967 the representative of the Ministry state4 during evi-
dence that it was largely due to difficulties in getting: the Depart-
mental Promotion Committee into position to look into this or the 
difficulties in getting recruitment through Union Public Service 
Commission. He explained that many of these delays were not in-
side the Ministry because the recruitment is done by the agencies 
outside this Department. The represntative of the Ministry added: 

"As far as I am concerned, I shall look into this question where 
posts have been sanctioned, but not filled over a period of 
three or six months or more and see that where posts have 
been sanctioned we do our best to get them cleared." 

A statement furnished by the Ministry showing the position of 
gazetted posts required to be filled through the Union Public Service 
Commission and those to be filled through Departmental Promotion 
Committee is placed at Appendix n. Statement showing the dates 
when references were made to the U.P.S.C. and the Central Surplus 
Cell may be seen at Appendix III. 

2.12 The Committee note that while in many cases the reasons for 
.,lling up these posts are stated to be beyond the purview of the De-
partment of Mines and Metals, in some cases there has been consider-
able delay in the Department itself. For instance, the two posts of 
the Controller of Mines fell vacant on 25.9.68 and 2.1.69 and reference 
to the Union Public Service Commission was made only on 9.10.6t. 
Similarly the time taken to fill up the two posts of Assistant Con-
b'oller of Mines which fell vacant on 1.1.86- and 23.8.67 cannot be 
attributed wholly to an outside agency as the references in these 
cases were made to'Union Public Service Commission on 11-11-68 anti 
20.1%.68 0I11y. 

2.13. The Committee also note that •• steps appear to have been 
taken to fill up a number of posts of the Deputy Controller of MiDeS. 
The Com,mittee consider such delays as objectionable. Apart from 
generating frustration among the aspiring juniors the delay must 
have impeded the work of the Bureau to a great extent. 

2.14. The COOlllYtiee, therefore, urge that immediate steps should 
be taken to fill up the large number of posts lying vacant at the 
mOlDent. The Committee would suggest that time limit should be 
fixed for making references to fill up a vacancy where a reference 
has to be made to the Union Public Servite Commission or the Cen-
tral Surplus Cell. In any case a post should not be allowed to reo-
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main vacant beyond three months where the Departmental Pr0mo-
tion Committee has to tak~ a decision. 

2.15. The Committee also note that a number of posts were lying 
vacant in the Bureau as clearance from the Central Surplus Cell 
could DOt be reeeived even where a reference had been made some 
two years ago. As the Indian Bureau of Minies is a technical Orga-
nisation, actual implementation of various projects can be expected 
only when the sanction to the staff is timely and the staff sanctioned 
is in position. The Committee, therefore, urge that the matter of 
clearance from the Central Surplus Cell should be taken up at a high 
level and a workable solution arrived at. 

Technical and Non-Technical Ratio 

2.16. The strength of technical and non-technical personnel in the 
Department, as on 1-9-1969 was as under:-

Division 

(I) Mines Control and Conservation 
of Minerals Division. 

(~) Mineral Economics Division 
(3) Ore Dressing Division 
(4) Administration, Accounts and Stores 
(5) Controller's Office 

Technical Non-
Technical 
(including 
Class IV) 

174 124 
112 66 
80 41 
6 87 
7 II 

379 329 

Total 

298 
178 
121 
93 
18 

708 

2.17. Budgetary ratio between the technical and . non-technical 
<:ategories on account of sabries and allowances was 2.6 : 1. 

2.18. Budgetary ratio between the technical and administrative 
establishments was 9' 5 : 1. 

2.19. Asked if the existing percentage of non-technical personnel 
was not high and could not be brought down gradually the repre-. 
sentative of the Ministry stated that this figure of 329 included cla6s 
IV personnel also, like attendants, laboratory and pilot plant atten-
dants and orderlies visiting the officers during their tours I:tnd that 
these personnel were quite essential. 
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2.20. The total sanctioned strength of personnel in the Bureau as 

on 1-9-69 and as proposed for the Fourth Plan period in the various 
categories is given in the following Table:-

Categories As on During 
1.-9-69 Fourth 

Plan 

Officers 121 269 
Staff-Technical 264 551 
Non-Technical 166 518 
Class IV 157 412 

708 1750 

2.21. The Committee are of the view that the non-technical staB: 
in a technical organisation should be kept to the barest minimum 
in the interest of efficiency. They, therefore, suggest that while 
sanctioning posts in future for Indian Bureau of Mines, the Govem-
ment should ensure that non-technical statt is recruited only when 
it is absolutely necessary. 

B. Training 

Practical Training facilities 

2.22. Asked what arrangements existed in the Bureau for impart-
ing intensive practical training to the staff, it has been stated in a 
written note furnished to the Committee: 

"There is no arrangement for imparting practical training 
through an organised Training Section. However, in-
service training is given to all the new entrants in the 
Department. The newly recruited Officer is put as an 
under-study to other experienced officers of the Depart-
ment whether it is for field work or laboratory or other 
work. After assessing the performance of the officers, he 
is given independent assignment for which he was re-
cruited." 

2.23. The Committee note that a new entrant is put as under-
study with an experienced ol6eer before being assigned an indepen-
dent charge. The Committee are, however, surprised to note that 
at present no arrangement exists in the Bureau for imparting prac-
tical training to the staff through an organised training seetioa. 
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2.24. The Committee, therefore, suggest that the Governmenf 
should make necessary arrangeIDie'D.ts for imparting training to the'" 
staft through an organised training section. 

2.25. Commenting on the type of men required for the proposeo-
consultancy service in the Bureau the Committee on Reorganisation 
of Indian Bureau of Mines had recognised the importance of train-
ing in the following words:-

"Infusion of fresh blood in the organisation in the shape of 
qualified men with actual field experience is as neces-
sary as affording opportunities to existing officers of the 
Indian Bureau of Mines to gain field experience. The-
best suggestion we can make for the achievement of this 
objective is that some mechanism should be evolved for 
the free interchange of qualified personnel as between 
public sector corporations like the N.M.D.C. on the one 
hand and the I.B.M. and possibly also the G.S.I. on the-
other. This may be a two way traffic for the mutual 
benefit of both. We recognise that fresh recruitment 
will be necessary to supplement an available staff even 
after taking into account such staff a; may be obtained' 
on deputation or transfer from public sector corpor-
ations. It is essential that all new recruits must not 
only be chosen on merits but must also be put through 
intensive course of training preferably in countries where' 
mineral development has made the maximum progress.'~ 

In reply to a question as to what means had been adopted 
to keep the Bureau abreast with the latest technological develop-
ments in the world in the mineral development and conservation 
it has been stated that the Department had no other means than 
taking recourse to the international publications in this regard. 
The importance of visiting developed countries or countries having 
important operating mines and taking training in specific aspects 
had already been thought of by the Department and the matter-
had been taken up with the Government. 

2.26. A copy of the note prepared by the Department at the in-
itiative of the Minister of Petroleum and Chemicals and Mines and 
Metals, regarding the necessity of adequate and specialised training 
in the mining field indicating therein the type of training required 
in the foreign countries is placed at Appendix IV. Main features of 
that scheme have been discussed in the following paragraphs with 
particular reference to the metal mines. 
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Domination of Coal Mining 

2.27. One peculiar feature of the existing training facilities has 
been the emphasis laid on the teaching of coal mining methods and 
practices. This development has been the result of the dominant 
role played by coal in the mining industry in India and relatively 
larger employment opportunity it offers to the Indian mining en-
gineers. This can be assessed from the fact that although the num-
ber of graduate mining engineers already turned out has been 1840 
during 1960 to 1968 only about 200 mining engineers are actually 
employed in aU the metalliferous mines put together. 

2.28. Under the Mines Act the mining graGuatesidiploma holders 
in India must possess one or the other certificate awarded by the 
Directorate of Mines Safety to be eligible even for the lowest res-
ponsible post in a mine. Even to be eligible to appear in these ex-
aminations the candidates have to undergo practical training for a 
period of 2-3 years. Government of India have made arrangements 
for practical training under the Directorate of Practical Training in 
the Ministry of Education. The training period is 2 years in the case 
of graduates and 1 year in the case of diploma holders. Under the 
-scheme the Directorate of Practical training has so far trained 1671 
graduates and 1354 diploma holders. Out of 1671 graduates trained 
by the Directorate only 232 have been trained on the sade of Metal 
Mines while the remaining 1439 trainees belong to the Coal Mines 
side. Similarly out of 1354 diploma holders only 489 have been 
trained on the side of Mines and Metals and the remaining 865 on 
the side of coal mines. 

Advanced and specialised t;raining 

2:.29. Besides the practical training scheme referred to above cer-
tain facilities exist for advanced' and specialised training under var-
ious general and bilateral schemes under ColOmbo Plan in Colombo 
Plan countries; under T.C.M. and USAID plans in the U.S.A. and 
Canada; under bilateral arrangements between India and Poland 
and Hungary. Goyernment of France also imparts training for 
Indian mining engineers. Some mining engineers are also reported 
to have been sent abroad by the National Productivity Couneil. 
Details regarding the number of persons so far trained under these 
schemes, the qualifications of the persons sent abroad for their 
\ltility after training are not availabie. It has been stated that in-
formal discussions with Directorate of Practical Training indicates 
that the total number of persons trained so far under various 
-schemes is between 200 and 300. 
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2.30. In addition to these facilities some of the Public Sector Cor-
porations have also made arrangements for the training of their 
.employees. For example SOme probation mining engineers from the 
N.C.D.C. were trained in the European and British Coal Mines under 
N.C.D.C.'s own scheme. RS.L. also sent some mining engineers for 
;training in the U.S.S.R. and U.S.A Here again the exact number is 
:stated to be not known. 

Recruitments in Metalliferous Mines 

2.31. It has been stated that the fresh requirements of mining en-
gineers in the light of the targets laid down for mineral production 
-during IV Plan by various Plan sub-groups on metal mines will be 
around 300. The requirement of diploma holders is considered 
eommensurate with the restricted admissions effected recently in the 
institution as a sequel to the recommendations made recently by the 
Join t Board of Mining Engineering and Training. 

2.32. The graduates likely to be available for metalliferous mining 
industry are also estimated to be around 300 during 1969-73. The 
{)ut-tum and availability of diploma holders for metalliferous min-
ing industry during 1969 to 1973 will also be of the sartle order. 

2.33. It has been estimated that out of the total reqUirements of 
trainees for metalliferous mining 174 graduates and equal number 
of diploma holders will have to be trained for open cast mines and 
the remaining number, i.e., 126 in each case will be required to be 
trained in underground mining. It has been further stated that 
while adequate facilities for training in open cast mining exist in 
India adequate facilities for underground mining do not exist in 
India. 

2.34. Another important difficulty in imparting of requisite train-
ing in metalliferous mining is the small number of metalliferous 
mines in the country where any worthwhile training on the modern 
techniques can be arranged. Even in these mines, it is not possible 
to acquire training in many aspects where adequate practical train-
ing is essential. Project evaluation, design of mines, high-speed 
shaft sinking and installation of mineral benefication plants, are all 
spheres of activity in which scope for acquisition of- practical train-
ing in the mines iJl India are rather non-efCistent There is also no 
opportunity of acquiring practical training in many mining methods 
such as the various caving systems requiring and mining wide-ore 
bodies and very thin <1t'e-bodies. This deficiency it has been stated 
can be removed only bv deputing Indian mining engineers abroad 
to acquire practical training in the various specific items where faci-

-lities in Jnida are not available. PARI IAM~NT 'IBRARY 
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2.35. Asked to state how many Indian Bureau of Mines officers 
had received training in foreign countries in modern mining methods 
the representative of the Ministry stated during evidence that "Six 
Officers have so far received training in foreign countries .. So many 
needs are competing for the available foreign aid in this regard and 
that there is a number that we sponsor and a certain number is ac-
cepted in this programme." 

2.36. Asked whether the Ministry had at any time formulated 
concrete proposal for sending personnel from India for advanced 
training in this particular aspect and whether at any time the Minis-
try had made a suggestion to the Government in this regard, the 
Secretary of the Ministry stated as follows:-

"I am told that the report has just now come which seeks to 
devise a scheme for over all training inside the country 

as well, part of it is to send some selected officers 
abroad. We will look into that." 

The representative of the Ministry stated: 

"To supplement what the Secretary was submitting, our ex-
ploiting organisations like Hindustan Copper and 
N.M.D.C., in addition to the Indian Bureau of Mines 
are deputing officers actually involved in mining of 
metalliferous; mines. Hindustan Copper is taking up 
the question of deputation of their officers to copper 
mines to foreign countries which are similar to Khetri 
and elsewhere for getting· training in U.e metalliferous 
mines." 

He further stated: 

"Recently, they wanted to form a programme for training of 
mining engineers in metalliferous mines and we have 
sent out enquiries both in the western countries and to 
socialist countries, whether we can sponsor candidates 
and whether any assistance would be available for this 
sort of training." 

When pointed out that there appeared to be no central control 
the representative of the Ministry stated that "Each Corporation de-
cides it." 

2.37. The Committee note that emphasis has heretofore been laid 
on the coal mining methods and practices in India on account of the 
larger employment opportunities it ofters to the Indian Mining En-
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gineers. Although 1840 graduate mining engineers were turned 
out during 1960 to 1968, only about 200 were actuany employed in 
all the metalliferous mines put together. The Committee also note 
that the intake capacity of the training institutions in India is ade-
quate as about 3025 graduate mining engineers and diploma holders 
have received training in various coal and metalliferous mines of the 
4:ountty since 1961-62. 

2.38. The Committee are, however, surprised that the Department 
()f Mines and Metals have no details regarding the number of per-
'Sons trained under Colombo Plan etc.. The Department of Mines and 
Metals could not even furnish information to the Committee regard-
ing arrangements made by the Public Sector Corporations like Na-
tional Coal Development Corporation or Hindustan Steel Ltd. under 
their own schemes. 

2.3.9. The Committee feel that in execution of training programme 
of mining engineers, particularly where people are sent abroad for 
advanced and specialised training, there should be proper planning 
by the Central Government. 

2.40. The Committee feel that it is high time to increase and im-
prove training facilities in metalliferous mines in view of the in-
~reasing activities in this field. 

2.41. The Committee note that adequate facilities do not exi~t In 
the country in some spheres of minnig activity, e.g. project evalua-
tion, design of mines, high speed shaft sinking and pre-mining de-
velopment work, large concentrated outputs from undergrouud 
work, training in design and installation of mineral beneficiation 
plant. There are also no arrangements for acquiring llracticaJ train-
ing in many mining methods such as various caving systems, resuing 
and the mining of wide ore-bodies and very thin-ore bodie·;. The 
Committee, therefore, urge that early arrangements should be made 
in a phased and planned manner for training of technical personnel 
in foreign countries. In this matter full advantage should be takE-n 
·of the facilities available under various bilateral training program-
mes and schemes like Colombo Plan, Technical Cooperation Mis'iion 
.and USAID Plans etc. 

2.42. The Cmmittee are of the view that full advantage should 
also be taken of collaboration arrangements to tmin our engirecrs 
etc. They, therefore; suggest that this should be done by invariably 
attaching a suitable number of trainees to consulting firms-Indian 
or foreign who are asked to execute any specific project in India SO 
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that technical know-how is built up in India systematically and 
progressively. 

2.41. In this connection the Committee would like to draw aden-
tieD to the suggestion made by the Committee on ReorganizatieB' 
tlutt • mechanism should be evolved whereby the serdces of sncla 
pen;onnel as have acquired specialised and advanced ,training jn allY 
specific fields can be made available to all the wing!> of the metal 
mining industry irrespective of the corporation or organization they 
may happen to belong. 

2.44. Tile Committee suggest that in case there are ne opportuni-
ties « traildng ia any of the specific fields referred to above withiR 
the COIIntry Gevernment should make n~essary arrll4l'eDle1Jts {(}r 
sending the technically qualified personnel to foreign countries for 
tr.aining, so that mining engineers in India are not deprived of t~ 
latest technological developments in metalliferous miniae in the 
worW. 

C. Reorganisation of the Bureau 

2.45. As regards organizational set up of the Bureau, the Re-
organization Committee had recommended that the Heads of the 
Indian Bureau of Mines and the Geological Survey of India should 
be equated, and all the Divisional Heads in the Department should 
have equal status and pay. The Committee has also recommended 
increased salaries for the Officers on account of the onerous and, 
important tasks entrusted upon them. 

If the recommendation of Reorganization Committee is accepted 
the proposed functions and the set up of the Indian Bureau of 
Mines will be as under:-

DIRECTOR GENERAL (HEAD OF THE DEPARTMENT) 
----------------

Techrtical Secretary croolt Director) I Senior Administmivc Officer .c~dreir..is.-
Planing, Technical Coordination, Fordn I ration, Accounts aad Stores Divl~10n 

Mineral CeIJB, Training etc.) , 
I 

Director! Mineral Director, I Mineral 
Cooacrvation and Bendiaiation Ore-
Devclopment(Mines Dressing (Division). 
Control and Conser-
vation of Minerals 
Division). 

Director, 'Te.chnical Director, IMineral 
Consuhancy MiDiDg Economics (Minera 
Research & PIlbli- Economics Divi-
cation (Technical sion). 

Consultancy Re-
search Division). 

2.46. According to these proposals the Head ei the Department 
will be designated as the Director-General, 5imilar to that :in the 
Geological Survey of India and the Directorate of Mines Safety-
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The Heads of Divisions (Technical) under him will be designated. 
as Directors. The work of the existing M.C.C.M. Division whica 
has two Divisions (North and South) will now be divided into two 
Divisions with different nomenclature wherein, in one, the existing 
name will continue and for the other, where in addition to some 
of the existing functions the new function of Technical Consultancy 
will be included, the name will be 'Technical Consultancy, Mining 
Research and Publication Division.' The existing functions of the 
Division will also be sorted'out and functions related with and COn. 
sidered complementary to Technical Consultancy and Research. 
will be grouped in the later Division. 

2.47. The existing designation of the 'Regional Controller of 
Mines' will be re-designated as 'Joint Directors.' So also the 
Superintending Ore Dressing Officer, Superintending Mineral Eco·· 
nomist and the Superintending Mining Geologist will be redesig-
ated as 'Joint Director'. Other posts will continue to be desit;nat-
ed unchanged. Proposed Distribution of functions among the' 
various l'eOrganized Divisions is given at Appendix V. 

2.48. Besides suggesting the Organizational reorientationt 
changes, the Committee on Reorganization of the Indian Bureau or 
Mines suggested improved pay scales for the officers of the Bureau., 
In the opinion of the Department the pay scales recommended by-
that Committee are .commensurate with the responsibilities whicb 
are shouldered by these officers. In the opinion of the Reorganiza-
tion Committee the acceptance of these pay scales would be best to-' 
counter the exodus of ~perienced officers to other organizations: 
offering higher salaries for eqUivalent experience and somewhat 
similar nature of job. In a written note, however, the Ministry-
have informed that keeping in view the likely financial impact of' 
accepting these pay scales and possible reaction in other organiza--
tions under the same Ministry the' pay scales proposed by the-
Department have been kept lower than those proposed by the Com-
mittee. The proposed pay scales compared with the recommendecf 
pay scales are as under: 

Pay Scales 
Name of the Post Proposed Name 

Existing Recormnen- Proposed 
ded by the 

-Committee 
now 

2 3 -4 5 

(1) CaDttoBer, Head of Director-General 1800/- 2500-2750/- 2250 to lSO> 
Department (Formerly 200)/-
Director). (2250 /-) 

(2) Controller of Mines Director (for all Heads 1600/- 2000-2500/- 1600 to 200a 
(Head of MCC.\l Div.) of DTvi5ions) 1800.'-
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.(3) Regional Controller of Joint Director (Con- 1.300/- 1800-20c0/- 1300 to 1800 
Mines. servation, Develop- 16001-

ment Research etc.) 

.(4) Superintending Mineral Joint Director (Mir,e- 13COI- 1800-2000/- 1300 to 1800 
-Economist. ral Economics). 1600,'-

(5) Superintending Dress- Joint Ore-Director 1300j- 1800-200:>/-1300 to 1800 
ing Officer. (Or.! Dressing). 160:/-

Other posts will continue to have existing nomer,clature and pay scales. 

2.49. Prefacing their proposals regarding the additional require-
:tnents for stores, equipments and personnel etc. in the Bureau the 
.Department of Mines and Metals have stated as under:--

"In the discharge of the functions enumerated ab0ve and to 
achieve the objective outlined earlier, a number of ade. 
quately experienced mining engineers, minir.g geologists, 
chemical engineers, metallurgists, statisticians and other 
technical personnel are urgently needed in the depart-
ment. Due to curtailment of sanctions a:;>proved in the 
Third Plan period the Department has suffered a lot in 
fulfilling its programmes of work. Another factor whicb 
has affected the zeal and morale of experienced pt:rsonnel 
of the Department is lack of adequate opportunities of 
betterment of career due to curtailment of sanc~ions, and 
non-sanctions of any additional posts, however, essential, 
during the past three years. As a matter of fact large 
number of applications are received from Officers and 
technical assistants for posts outside the Department and 
some of them have actually left the Department for posts 
with better opportunities and better pay scales in other 
organizations under the Central Government and even in 
the same Ministry. This exodus of experienced personnel 
must be avoided by providing adequate opportunities in 
the Department and improving, the pay scales as recom-
mended by the Reorganization Committee." 

2.50. The Committee note the proposals put forth for the reorga-
:Dization of the Indian Bureau of Mines which are based on the re-
.commendations of the Committee on Reorganization of t~ Indian 
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Bore.., of Mmes. The Committee hope that the Go\'erDlJ;1ent will 
give due co~deration to the proposals made for the re~rganization 
of the Indian Bureau of Mines aDd will ensure that the reported 
exodus of experienced personnel from the Bureau is stopped as early 
as possible. The Committee alSo 'ho~ that all efforts will be made 
to find smtable iQcumbents for te.chldcal posts. " 

2'.51. Asked to state if Government had approved the proposals 
for reorganization of Indian Bureau of Mines as set out in their 
Fourth Plan proposals, the Ministry have informed that the F1)urth 
Plan proposals were. under copsideratlon. 

2.52. Asked if it would be possible to take action for recrttitment 
of personnel and 1n get equipment in time to ~hie:ve t~e targets 
laid down 8iI1d if allY' acti&n had been initiated already, the repre-
sentative of the-MiDisti'y Stated during evidence:-

"As far as personnel are concerned we do not eJ(:pedence any 
difticulty .. Tbe..-e are some bottlenecks in recruitment 
procectmfe and we are trying to see to what ~xtent they 
can be got, over." 

2.53. Asked to state the preliminary steps taken with a view to 
take action for recruitment of personnel and t() get eq)l~ments in 
time to achieve the targets laid down in the Fourth Plan proposals. 
the Ministry have stated as follows:-

-44P~eMmi'nary steps. taken wottld mean approval of Fourth 
. Plan proposals and according sanction for the posts and 

eqttipment needed during the Plan period so that the 
recruitment action' and purehase of stoTes!equipment can 
be carried out in a planned' manner after obtaining year-
ly budget grant in accordance with the proposals. It is 
proposed to authorise the Controller, Indian Bureau of 
Mines in consultation with Fin~ce Mioistry, to initiate 
action' to order' equipment required for t~e pl~ period 
and also to recruit staff in a phased manner without 
awaitipg yearly sanction." 

2.54. It has been stated by the Ministry that t~9' procedural bot-
tlenecks which are geaerally encountered after ereatlon of ~ Class II 
II post are of following nature: - , 

(i) In case of new posts for which ther~ are :QO r~tment 
rwes already the recruitment rul~ h~v~ to 'Ge rramed 

576 (D) LS-3. 
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in consultation with the Ministry of Home Affairs, Union 
Public Service Commission and Ministry of. Law and 
which inevitably take some time. 

(ii) If the method of a recruitment to this post is through 
direct recruitment the requisition has to be sent to the 
Union Public Service Commission for filling up this post. 
The UPSC advertises the post and it takes about 4 to 6 
months to get the Commission's recommendation. 

(iii) ,on receipt of the U.P.S.C.'s recommendations and after 
taking approv~l of the Ministry, the post is offered to the 
candidates. 

(iv) Before the candidate is actually appointed to this post, 
the character and antecedent of the candidate have to 
be verified from the Police authorities. . The procedural 
requirement takes on an average 3 to 4 months. 

(v) Subject to acceptance of the offer and on receipt of the 
intimation, the medical examination of the candidate has 
to be arranged and on receipt of satisfactory medical re-
port, the candidate is asked to join. This takes about 8 
months more. 

(vi) If the candidate is employed elsewhere, another 2 months 
or more go before he is actually in position. 

(vii) In cases where the Union Public Service Commission re-
commends names from the unreserved community for 
posts reserved for the scheduled castes/tribes, an additio-
nal procedure to be observed is to get the vacant post de-
reserved in consultation with the Ministry of Home Affairs 
before the offer of appointment is issued. The period re
quired to get the post dereserved is about 1 to 3 months. 

2.55. In case of recruitment to Class IillIV posts the procedural 
bottlenecks are:-

"The recruitment rules for these posts, where necessary, are 
framed in consultation with the Ministry of Home Aff-
airs and Ministry of Law. If . the method of recruitment 
is through direct recruitment, the vacancies are notified 
to the Central Surplus Cell. If they fail to recommend 
suitable candidates, the vacancies are notified to the Em-
ployment Exchange. In this process, the recruitment is 
delayed." 
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2.56. The Ministry feel that the formalities for filling up Class I, 
11, 111 and IV posts outlined above are inescapable. However, in 
case of candidates provisionally selected by the Union Public Ser-
vice Commission for interview, action is initiated to verify their 
character and antecedents before the receipt of the recommenda-
tions of the U.P.S.C. A proposal to appoint candidates subject to 
verification of character and medical examination is also under consi-
deration of the Minist~. 

2.57. The Committee are of the view that none of the procedural 
bottlenecks in the recruitment of personnel mentioned by the Minis-
try is of a character which could not have been overcome by now. 
Such advance action was all the more necessary in the caSe of the 
Indian Bureau of Mines where sophisticated equipment will have 
to be procured and highly technical and experienced personnel 
recruited. 

2.58. Asked if sufficient powers had been delegated to the Con-
troller, Indian Bureau of Mines making it possible f~r him to func-
tion smoothly and speedily it has been stated:-

"The existing powers delegated to the Controller appear to be 
adequate. However, expansion of functions of a Seetion 
or Division cannot be made because of controlled budget 
provision with regard to: creation of posts and purchase 
of equipment. 

Smooth functioning can be improved further, if the sanction of 
personnel and equipment are accorded in phases during 
the Fourth Plan period instead of year to year because 
in the existing system recruitment cannot be done in a 
planned way." 

In reply to a subsequent question it was, however, stated: 

"It is proposed to authorise. the Controller, Indian Bureau of 
Mines in consultation with the Finance Ministry, to ini-
tiate action to order equipment and also to recruit staff 
in a phased manner without awaiting yearly sanction." 

2.59. The Committee are glad to note that the Ministry propose 
to authorise the Controller, Indian Bureau of Mines to initiate action 
for recruitment of personnel and place orders for equipment durine 
the Fourth Plan period. 
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2.60. The Committee hope that tlle Ministry hllve already pre-
pared a perspective Plan for recruitment of personnel and purchase 
of equipment etc. They, however, suggest tliat Government should~ 
ensure tliat there is no over capitalisation and arrangements are made 
for proper maintenance and servicing of machinery and equipment 
and proper utilisation thereof. 



CHAPTER m ': ' 

A. Mineral Development 

Importance 

3.1. As already stated in Chapter I of the Report, Mineral deve-
lopment and exploitation has attained a great importance in the 
modern world for economic development of any country. The im-
portance of mineral industry has been brought forth by the Plan-
ning Sub-Group on the Geological Survey in the following words: 

"In both USSR and USA the total value of industrial produc-
tion has been about 10 times the value of mineral produc-
tion and the increase in the industrial production has also 
been 18 times the rate of increase in mineral production. 
This shows that a small increase in mineral production 
has an important bearing on the total volume of indus-
trial production and that unless there is a proper deve-
lopment of mineral industries there will be im.balance 
in the other sectors of the economy." 

3.2. It is generally admitted that mineral development and agri-
cultural e~ension between them can provide adequate cure for 
India's current economic ills. 

Industrial Policy Resolution 1956 

3.3. The most important event in the history of mineral develop-
ment in India was the Industrial Policy Itesolution of 1956 wherein 
minerals have been classified under 2 categories, Schedule 'A' and 
Schedule 'B'. Coal and Lignite, mineral ores, mining of iron ore, 
manganese ore, chrome ore, gypsum, sulphur, geld and diamond; 
mining and processing of copper, lead, zinc, tin, molybdenum and 
wolfram and atomic minerals are included in Schedule 'A' and a11 
other minerals are included in Schedule 'B'. 

3.4. The Resolution lays down that in future development of 
minerals included in &hedule 'A' is the exclusive responsibility of 
the State. It does not,however, preclude the . .expa,m;jon of the 
existing privately owned items, or the poSii-biIity of. the State secur-
ing the co-operation of private enterpri!le. in tbees~bUshment of 
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new units when national interests so reqmre. Whenever co-opera-
tion with private enterprise is neceE>sary, the state is required to 
ensure, either through majority participation in the capital or other-
wise, that it has the requisite powers to guide the pOlicy and con-
trol the operations of the undertaking. The Resolution further pro-
vides that there will be no ban on small :r>rivate owned units under-
taking small scale mining. 

3.5. As regards the remaining minerals included in Schedule 'B', 
the State is expected to increase its participation in their working 
progressively. At the same time, private enterprise has full op-
portunity to develop in this field either on its own or with State 
participation. 

Progress since Independence 

3.6. The country has made some progress towards the develop-
ment of mineral industry since Independence. Since the ushering 
in of the First Five Year Plan in 1951 the number of mines has more 
than doubled by now. In all, there are 5500 mines under mining 
leases in the country. Of these, about 2500 to 3,000 mines are in 
operation every year. A number of Public Sector Undertakings 
have been set up in the country in implementation of the Industrial 
Policy Resolution of 1956. India has embarked upon many large 
projects which are fully mechanised like HinduE>tan Copper Ltd., 
Hindustan Zinc Ltd., Iron o~ Mines under N.M.D.C., T.I.S.C.O., 
LI.S.C.O. Pyrites, Phosphates and Chemicals Ltd., Manganese are 
Mines under M.O.I.L., etc. Mineral production is not only increasing 
but is steadily getting diversified. An idea of the spectrum of min-
ing activity in this country can be obtained from the fact that it is 
now producing 40 different mineralrt like coal, lignite, rutile, lead 
and zinc ore, bauxite, apatite, asbestos, ball clay, baryte, china clay, 
diamond, lime-stone, gypsum, magnesite, fluorite, fire-clay, kyanite, 
sillimenite, steatite and a host of minor minerals. 

3.7. Mineral production has increased from a value of Rs. 1,648 
million in 1960 to Rs. 2,733 million in 1967. The export of minerals 
has risen from Rs. 679 million to Rs. 1,127 million in these years. 

Shortfalls 

3.8. However, the value of imports of minerals has also a rising 
trend which causes a large drainage of scarce foreign exchange. The 
import of minerals was valued at Rs. 109 million in 1960, Rs. 335 
million in 1966 and Rs. 650 million in 1967. 



3.9. While the balance sheet of the export and import of mine-
rals is favourable, this is reverse in the case of costlier metals ann 
alloys. Considering the position of important industrial metals, it 
is noticed that the country's exports were of the order of Rs. 143 
million, Rs. 284 million and Rs. 644 million in 1960, 1966 and 1967 
respectively, whereas the import bills for these ~ars were of the 
order of Rs. 1,582 million, Rs. 1,404 million and Rs. 2,243 million res-
pectively. The rise in value in 1967 it was stated was largely due to 
the effect of devaluation. Despite the restrictions imposed on the 
import of metals, which has its contribution in causing recession in 
the industry, the import bill is ever increasing. This is mainly due 
to import of base metals and other ferrous and non-ferrous metals 
and also some essential minerals like phosphates, sulphur etc. 

3.10. The Committee have been informed that out of Rs. 2,890 
million spent on the import of metals and mineralS' in 1967 Rs. 1,080 
million were spent on non-ferrous metals. In terms of value we 
had to import copper worth Rs. 410 million, aluminium worth Rs. 220 
million, zinc worth Rs. 160 million, tin wo~h Rs .. 114 million, lean 
worth Rs. 70 million and nickel worth Rs. 35 million. 

Remedies 

3.11. One of the objectives for industrial development during the 
Fourth Plan as laid down by the Planning Commission is' to bring 
about conditions within which the maximum utilisation of capacity 
already built up is achieved. Viewed from this angle there is a lot 
of scupe in some fields like that of base metals where exploitation of 
indigenous resources has not been able to keep pace with the new 
discoveries in mineral deposits. Geological Survey has, in recent 
years, explored and estimated sizeable ore reserves for copper lead, 
zinc, nickel, aluminium respectively in parts of Singhbhum, Khetri, 
Agnigundala; Dariba Rajpura belt; Sukinda field; Amarkantak, Phut-
kapahar, Dhangarwadi and Udaigiri areas. 

3.12. Asked to state the reasons for the gaps between the dis-
coveries of mineral resources and their exploitation the Ministry 
attributed the gaps to the following reasons:-

"In case of base metals, the mining projects are confined most-
ly to the underground exploit/!.tion of the deposits. The 
geological details that are required for planning produc-
tion from underground mines require an accurate assess-
ment of the shape and size and disposition of the ore 
bodies and their grades. The data in such great details 
was not available before the exploitation of these deposits 



was decided upon and as Buch:thedelay ,in 'the ~ctual ex-
ploitati~n was inevitable. In other w()1'ds, it 'means that 
the quality and details of exploration required' for under-
ground mines are far too rigorous compared to the details 
required for openeast exploitation of the deposits, result-
ing in delay in planning and production of underground 
mines. It has been generally seen that the gap in the 
case of opencast mines has been much less,as for example, 
the exploitation of iron ore deposits of Rajhara, Kiriburu, 
Barsua, Bailadila etc. In order to reduce the gap between 
the discovery and exploration of mineral resources and 
exploitation, the qualities and details of exploration are 
being further improved. 

Another aspect, which has influenced this gap between the 
discovery and exploitation, is the scale of operation de-
cided on the basis of the exploration results. 

Attempts are being made to reduce this gap by a more-coordi-
nated approach towards the development and explOitation 
of the deposits between the exploration and exploitation 
agencies. In some cases, in this connection, the scaling 
down of operation has also been considered, as in case of 
Rakha mines where a modestpreduction of 5 to 7 thou-
sand tons of copper per annum has been planned, though 
the rechnical opinion considers the deposit capable of un-
dertaking exploitation which could produce copper upto 
34,000 tons ,per annum. 

3.13. The Committee would like to invite attention to their ob-
servations on this aspect viz. gaps' between the discoveries of mine-
ral resources and tJaeir exploitation made in para 3.35 of their Hund-
red and Twenty-sixth Report. The Committee feel that more con· 
certed eftorts will have to be made to fill the gaps between the time 
of exploration and that of exploitation, in the case of scarce metals 
if the country is to I.e relieved of the drain 011 foreign exchange. This 
an "e aehieved tltreugb' ad".need pllYlnmg' and more ''realistic' fea-
sibility reports before the 4eeisiODS' to launch production 'are tliren 
and by introduction of modem mining techniques wherever possible 
and ~onomically justified. 

B. Perspective Planning 

3.14. Asked if there was any organisation that linked up explora-
tion and exploiitation closely the representative of the Mini~trv has 
stated that there is no single organisation as such in !he Government 
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to watch if exploitation started immediately after the explorntbn. 
Exploration and exp10itation are done by different agencies. For 
example, after the copper exploration was over, Hindustan Copper-
Ltd. was formed for exploitation. Similarly when the zinc survey 
was over a private company started it. In Andhra the ~xploration 
work was being done by the Hindustan Copper. An independent 
agency might later be set up for exploitation. 

3.15. Asked if there was any particular cell in the Ministry to see 
that the time lag between the location and exploitation of mineral 
resources is abridged the representative stated that the Department 
of Mines and Metals was looking to this. In reply to a specific ques-
tion, the representative stared that there was no ~articular cell or 
agency as such which would follow it up. But the sections and Offi-
cers concerned with different minerals/metals do the follow up wl')rk. 

3.16. Asked whether it was not desirable to have a perspective 
planning wing in the Ministry or the Bureau where planning frC'm 
Geology to mining could be done keeping tht: country's future re-
quirements in view, the representative concurred with the suggestion 
in the following words:-

"I think it is good to have a perspective planning wing. I &ball 
see what can be done about it. There has to be continuous-
forward thinking. I think there So.~ould be such for~vard 
planning unit in the Indian Bureau of Mines. That is thp. 
proper place for it. We shall look into it." 

3.17. Asked to state if there was at present any working group 
which had 1;aken up this item and was looking into it the rE'presen-
tative of the Ministry stated as follows:-

''There is no permanent working group as such. But th<!re are 
two or three ·agencies. One is under the Planning Com· 
mission. They do forward planning for a number of years 
for the basic industries. Necessarily in some areas the 
work i:;; much more detailed than in other. The samf. 
coverage is not there, anyway in the same detail in res-
pect of all other minerals and so on, as far as the Perspec-
tive Planning Division of the Planning Commission is con-
cerned. Secondly, even now a certain amount of this con-
tinuity is there in these agencies like Geological Survey 
of India, Indian Bureau of Mines and so on, which are in 
constant touch with the Ministry. Thirdly, other than the 
Ministry or the Department, there is no permanent stand-
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ing Dody in the sense of carrying on the work from day 
to day. 

What happens is that just before each Plan is taken up for for-
mulation, we have, what you call, working Groups appoint-
ed. Ln many cases these are appointed by the Ministry. 
Of course, this is under the overall control of the Plan-
ning Commission becausQ it is responsible for the formula-
tion of the Plan. We appoint working groups. In each of 
the working groups, there are all the parties interested in-
cluding the Planning Commission, users and so on. Once 
they have submitted the Report of the Working Group, the 
Ministry puts together the Planning Group Report as a 
whole and then it goes to the Planning Commission. 
There we have a series of discussions. Once that work is 
done, the Plan itself is finalised and submitted to Govern-
ment by the Planning Commission." 

:US. The Committee note that there is no particular cell ill the 
Ministry of Petroleum and Chemicals and Mines and Metals where 
perspective planning could be done from exploration to exploitation 
keeping the country's future requirements in view. Nor is there any 
1lgency which could see that the time-lag between the location and 
-exploitation stages could be abridged. T'he Committee feel that the 
present arrangements of constituting planning groups under the aus-
pices of the PlanniJag Commission on the eve of formulation of a Five 
Year Plan though useful for short term needs are not at all adequate 
from the point of view of long term needs. 

3.19. The Committee would, therefore, suggest that a permanent 
agency or Cell shOUld be created in the Ministry which would not 
only watch the long term needs of the country for a systematic and 
progressive development of its resources but could also pro,·ide a 
link between the exploration and exploitation stages. This agency 
can also be utilised by GOVeRlDlent for solutions of specific problems 
.as and when they arise. 

C. Reservation of Mining Areas 

3.20. In a written memorandum from a leading Mining Federation 
to the Committee it has been represented that:-

"the major obstacle to the growth and production of non-fer-
rous metals in our country is the decision of the Govern-
ment to reserve all the important and economic minerals 
to itself. A very vital economic activity of the private sec-
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tor in prospecting and developing of such mi:aerais is thus 
denied or restricted. This is highly unhealthy and unde-
sirable for the growth and ord~rly development of the 
country's mineral resources. This policy of the Govern-
ment is even affecting adversely the prospecting operations. 

Time is ripe for examination of the whole issue objectively in 
order to find out whether the private enterprise should not 
be given the initiative as well as the incentive to invest in 
mineral prospecting and mining in national interest. At a 
time when we are engaged in the planned ,and all-round 
development of economy of the country, we should not fol-
low any dogmatic approach. The criterion should be 'pro-
ductivity' and efficiency and the best possible way in which 
the development can be achjeved so t.lJ.at we can come out 
of the shackles of economic' under-development as quickly 
as possible. Excepting the communist countries, in all 
other important mineral prodUCing countries, this is a field 
where even an individual has full freedom and incentive 
to prospect alongwith Government agencies. The discovery 
of minerals results in profits not only to the discoverer, 
who may be an individual, but also naturally benefits the 
nation as a whole. The Federation will very strongly urge 
upon your Committee that it should demand immediate re-
versal of the harmful policy of 're£ervations' so that the 
surveyed reserves are allowed to be methodically prospect-
ed and mined by the private rector in the interest of rapid 
growth of Indian mineral industry. 

The Federation appeals to the Committee to judge the indUS-
try only by its 'performance' and not by the label of 'pri-
vate sector' or 'public sector' thereon. All discriminations 
against the private sector and favours to the public s~ctor 
in mining should be removed, and the sole criterion should 
be 'producivity', the good of the economy and the advance-
ment of mineral industry." 

3.21. Another important mining association presented the case 
:against the policy of reservations in the following words:-

"It has become practice for v,arious Governments in the States 
and the Centre to reserve large mineral-bearing areas for 
exploitation in the public sector. This has naturally re-
sulted in considerable disincentive to the private enter-
prise in coming forward to develop mineral resources. In 
case of most of these reservations,it is alro found th.at Gov-
ernment have no immediate plans for their exploitation, 
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but they have reserved the area.s on theoretical considera-
tions or on grounq..; of future needs. WhHe the right of 
any Government to reserve any mineral bearing area for 
its own exploitation c.annot be questioned, it needs no spe-
cial mention to appreciate that this step has really resulted 
in loss of interest on the part of private industry and has 
provided a convenient tool for the State Governments to 
refuse grant ot renewal of mineral concessions." 

3.22. During evidence one of the representatives of the industry 
complained that it had become almost a fashion to reserve areas 
not only for existing Public Sector undertakings but also. for those 
which are in the embryonic stage or in the brains of somebody. 
Some States have started killing the incentive of the private sec-
tor by this approach. Unless there is a well thought-out procedure 
for reservation of minerals for the public sector limited to the 
existing ones and what can be foreseen within the reasonable 
future and unless some mineral concessio.ns are given to the pri-
vate sector there is hardly any scope for the private sector to make 
any impact on the development of the mining industry. 

3.23. When the Ministry were -asked to state if the aforesaid 
position was correct the Ministry stated as follows:-

"According to the Industrial Policy Resolution of 1956, min-
ing and processing of minerals included in the Sche-
dule--'A' vVz. iron ore, manganese ore, chrome ore, gyp-
sum, sulphur, gold, diamond, copper, lead, zinc, wolfram 
etc. is the responsibility of the State. Accordingly cer-
tain areas bearing iron, manganese, chromite, gypsum 
etc. have been reserved for exploitation in the public 
sector, keeping in view both the immediate and 
future plans and needs of the industry. Besides, certain 
minerals mentioned in Schedule--'B' of the Resolution, 
in respect of which the State has to take progressive 
initiative for development, such as, limestone, dolomite, 
bauxite have been reserved either, for exploitation in 
the public sector or for investigatio.nsfor establishing 
their potentiality to determine their economic viability 
for State exploitation. Wherever. a certain area is 
found to be not fit for state exploitation, the same has 
been dereserved for the priY.ate .sector. It has also to 
-be notedthat-r,eservation of -areas,is resorted to not only 
to meet the -curreotand future- requ.ire,:nents of mineral 
based'intiustnes in thepubJic sector, ,but .also on consi-

0-" derations of conservation of the mineral resources which 



are a, wasting asset. It is- also not desirable to lease out 
fresh areas to private parties, when 811 the deItlands 
could reasonably be met from the areas already UDder 
lease. In such citcumstances grant of fresh leases wou.ld 
encourage indiscriminate mining of the cream of the 
deposits, resulting in the depletion of large deposits." 

.24. Some facts furnished in this conneetion by the Ministry 
as fonows:-

Irem and Manganese Ores: 

~xpert Committees were set up in 1951-58 to facilitate selection 
uitable deposits of iron mel mamganese,O?~ in the States known 
:ontain such deposits (JUIlll'el!1, ~~ M~re, Sombay-now 
larashtra, Bihar, Madhya Pradesll, RaJas1i'!ah, and Andhra, Pra-
1) for State exploitation. The ~ of the various Com-
:ees were submitted at different ~s during the years 1958-60. 
priDdples fo!' the' guidance of' the expert Committees in selec-
r mineral bearing areas were laid doW11 by the Goovernment of 
la. The Expert Committee for the State of Orissa, which was 
first (Oetober, 1957) to be set up, h'O'WeVe'r, formulated certain 

ad principles and Criteria for its oWll gWdlance. These were:"':'" 

{a) The target of praduction from the area should be of the 
order of 1.2S million tons- ~y- and it 'HIoWd be 
mined preferably by oomplete m;sehMtiz«ticm. In the 
case of, a. few "deposi~' ~e~; ct~ pmrtiah II1ecltaniza-
tion need be. introduced.. 

(b) The known reserves of iron ore in the area should be at 
least 7S million tons equiV'a1ent to a life of 40150 years 
fat the mme. In cases where the ore is of high grade 
and :tl1inhig not cUftlcult, it may' be economical for the 
State to e~loit the deposit containing no more than 50 
mnUon to1is and if the ore is low grade, deposits con-
tafttin~ upto even 100 million tons' may not be consi-
del'~d worthwhile for the State to 'exploit. 

(e) Adequat$ supply of 'Water, availability of cheap and 
pl~tifUl povrer, adequat4!!i tneaJiS of communication and 
~nsportA~, distanee of tbe tniAe to 'the consummg 
O'eiitre or to the pOrt of ~rt are equally important 
'fmets ifl cte~g the S1lftabtli~ -of art area for Staf'l! 
exploitation. 
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Criteria mentioned at (a) and (b) could not apply to manga-
Ilese deposits. 

3.25. The Expert COmmittee, however, stated that each case 
will have to be decided on its own merits. The above are intended 
only to be helpful guide lines in selecting mining areas. 

3.26. It has been stated that while the aoove principles were 
kept in view by other Committees in preparing their reports, the 
special conditions obtaining in each State concerning mineral 
occurrence etc., of the areas were not lost sight of i.e. even small 
scattered areas which could profitably constitute a big block wortb 
economic exploitation were also recommended for reservation. 

3.27. There is no mention in the reports of the Expert Com-
mittee as to the period for which the areas should remain reserv-
ed or after what period the need for their continued reservation 
should be reviewed. However, the Ministry have stated that 
the reservation has evoked much criticism from the private sector 
from the very beginning on the ground that the public sector has 
taken a lion's share. Their contention is that the Central Govern-
ment should either start exploiting the reserved areas quickly or 
allow the private sector to work them until such time as the Gov-
ernment will be in a position to take up their exploitation. The 
matter was accordingly discussed in the meeting of the Mineral 
Advisory Board held at Bangalore in May, 1963 and the Board 
recommended that the Government might review the position in 
consultation with the State Governments and public sector under-
takings with a view to assess the possfbntty of releasing some of 
the reserved areas which they were not in a position to exploit 
in the third and fourth Plan periods. 

3.28. None of the Governments and Organisations excepting the 
Government of Maharashtra, is reported to have favoured dere-
servation; in fact they strongly opposed dereservation. Subse-
quently certain managanese bearing areas in Maharashtra, the 
working of which was not considered economical in the public 
sector were released in June, 1966. Government of Andhra Pra-
desh are reported to have informed that they were carrying on 
investigations in some of the reserved areas and would decide 
after the investigations, had been completed. In Mysore some 
manganese and iron ore areas reserved earlier have been released. 
Praposals for dereservation of two small areas had also been re-
ceived ,from the Government of Orissa. Further dereservation of 
manganese bearing areas in Maharashtra and other States is under 
consideration. 
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(ii) Copper: 

3.29. Tamapahar area in Singhbhum area has been reserved for 
exploration by Hindustan Copper Corporation a Public Sector 
undertaking. Gani and Kalva Copper blocks in Kurnool District 
of Andhra Pradesh have also been reserved for exploration by 
Geological Survey of India. 

(iii) Non-feTT01I.S metals (copper, lead & zinc) 

3.30. Geological Survey of India completed a survey of non-
ferrous metals in 1964. While their report was still under consi-
deration shortage of non-ferrous metals attracted special attention 
in 1965 in the context of national emergency. Several small and 
isolated deposits were accordingly dereserved in accordance with 
lists prepared by the Geological Survey of Inida in October, 1965 
and August, 1967. The remaining area!:' constituting economic' 
blocks have been kept reserved for State exploitation and revised 
list of such areas is accordingly being prepared by Geological 
Survey of India. 

3.31. A number of lists of areas thus reserved and subsequently 
dereserved were also furnished to the Committee. While furni-
shing these facts the Ministry further stated as follows:-

"Since the reservation of the areas, Central and State Gov-
ernments and public undertakings had undertaken 
development of a number of mineral deposits from these 
reserved areas. Their plans and programmes for a num-
ber of years to come are also clearly defined. The de-
mand for the minerals over a period of years has als~ 
been J?rojected as indicated in the Report of the Study 
Group on royalties on major minerals. In these circums-
tances, questions have been raised whether large areas 
need be kept reserved even though there may not be 
prospects in the near future of the Cer.tral and State-
Governments mining them. In considering the desira-
bility of dereservfng any area, it will be necessary to' 
keep in view two factors:-

(i) that in the Fourth Plan and also in the subsequent 
plan periods, State will be required to establish in-
creasingly large number of projects; dependent on 
~ain minera1s who.se :reserves should be assessed;. 
and, 



42 

(ii) that it is necessary to conserve the available mfueral 
deposits as they are a wasting asset. 

3.32. At the same time, it is also necessary to ensure that mille-
ral deposits do not remain undeveloped when there is a reason-
.able demand for the mineral products although the State or Cen-
tral Government may not be in a position to take up in the near 
iuture the mining of these deposits. It will also be necessary to 
consider whether in a given circumstance, it may be more expedient 
to allow a private &ector party to undertake mining within a reserv-
ed area. 

3.33. In these oircumstances, selective dereserva.tion of areas is 
done keeping in view the following factors;-

(i) s~h ciereservation will not offend the principles of cQ~
servation, 

(ii) there is a felt demancl for additional production of that. 
mineral which could be more advantageo1J.Sly obtained 
from the private sector; 

(iii) it will not conflict with the long term objectives of the 
Industrial Policy Resolutioa and the role of the public 
sector~ and 

(iv) the deposits are tQ() small or too scattered to be worth 
explOitation by the State." 

3.34. The Committee note that a lar&.e. number of mineral bear-
ittg areas have been reserved in pursuance of the Industrial Policy 
Resolution. The Committee also note that Expert Committees were 
appointed in 1957-58 in States to f.acilitate sel~ction of suitable 
-deposits of iron and qulnganese ores for State exploitatio ... 

3.35. III this eoanectioa, the CoDlmittee note diet this matter was 
discussed .. the- meetiJIg of the Hi .... l A.bisary Board held at Ban-
galore ill May, 1963 .... 'th6 B ... rd recammenaed that the Gevernment 
mi,ht review tile position in eonSnltati01l with the stale Govern-
ments BDtI pubtic ib&lto~:11IIJIIIDjQ.iDg~ >: .', .. ", " . 

3.36. The Committee note the policy followed by Government in 
the matter of resuvation w m~l tMuiDg IDeas 8& indicated in 
para 3.33. 

3.37. The ec.~~ee feel that th~ maiier. nee4s .to be more 
thoroughly examined keeping upper-most the nation~ interest and 
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cpreservation::of mineral wealth and recommend that Government 
.. should after-careful consideration draw up a firm policy so far as its 
attitude on reserved and non-reserved areas is concerned and ensure 
that the p~oduction of minerals increases appreciably and the country 
becomes self-sufficient in those minerals which are in short supply 
~and whicharei.Aleing imported at present. 

576 (D) LS-4. 



CHAPTER IV 
MINING INDUSTRY 

A. Technical Consultancy Service 
4.1. The Committee have been informed by the Ministry that the" 

mineral industry in India is characterised by the preponderance of. 
small producers of minerals, who generally do not employ any 
trained or technically qualified persons on their mines, inadequate 
availability of private consultancy, contract drilling and shaft" 
shinking agencies, insufficient facilities for undertaking mineral' 
dressing investigations and absence of 'Custom Mills' and 'Smelters'. 
Large proportion of mineral production in the country being large· 
bulk-low value mineral commodities like coal, iron ore, limestone-
etc., the mineral development suffers for want of proper planning 
and development of appropriate transport, power, water and port 
facilities requiring considerable expenditure. 

4.2. The magnitude of this problem can be assessed from the 
existence of large number of small mines as outlined below in the 
statistical data on some of the important minerals: 

Mineral 

Iron ore 

Managanese • 

Limestone 

Dolomite 

Gypsum 

Mica 

Range of Production 
(in tonnes') 

Upto 100,000 
100,000 and above 

Total of all groups 

Upto 20,000 
20,000 and above 

Total of al1p;roups 

Upto 300,000 
300,000 and above 

Total of all groups 

Upto 100,000 
100,000 and above 

Total ofall groups 

Upto 10,000 
10,000 and above 

Total of all groups. 

Upto 2.000 Quintals 
2,000 and above 

Total of all groups 

No. of 
mines 

reporting 
Production 

253 
31 

284 

364 
20 

384 

232 
23 

255 

. , 69 
2 

71 

92 
14 

106 

16 
620 

636 

------.. 

Total Cumulative 
Production percentage 

for the oHota] ~ 
group i>roduction 

(in tonnes.) (in %) 

3,951,6R2 20.T 
lS,n6,529 79.3 

19,c68,2II 100.0 

507.303 40.5 
1,069,907 59.5 

1,577,210 100.0 

7,310,451 37.3 
12,260,703 62.7· 

19,571,154 100.0 

510,133 43'7 
657,189 56'3· 

1,167,322 100'0 

226,994 22'7 
807,189 77'3 

1,034,183 100'0 

133,756 73'6 
47,768 26'4 

181,524 100'0 
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In this connection, the Committee have been informed tliat there 
are instances, where small producers hold leases for large areas of 
potential minerals in the country. Very little exploratory work 
has been carried out by the large number of mineowners in the 
properties held under lease by them. They have also not carried 
out any systematic laboratory and pilot plant investigations for up-
grading the minerals from the properties to bring them into con-
formity with the requirements prevailing and changing the internal 
and international markets. 

4.3. Despite the fact that .India has got long records of mining 
activity in respect of certain minerals, such as manganese ore, iron 
ore, chromite ore etc., there are hardly any beneficiation plants for 
these minerals in this country. As regards iron ore, apart from a 
washing plant attached mostly to the public sector mines and 
captive properties and some steel plants, no beneficiation is carried 
out by any of the lessees and no tests are carried out by any of the 
private lessees to determine the suitability of the fines (fine ores) 
rejected in their mines for agglomeration. In chromite mines, 
practically no tests are carried out for agglom:eration of the fine 
chromite ores or for the beneficiati'on of some of the leaner grade 
ores. The above unsatisfactory state of affairs has arisen due to the 
fact that only 250 mines out of 3,000 metalliferous mines in India 
have employed mining engineers to guide the mining operations on 
account of the paucity of contract drilling firms, consultancy firms 
and laboratories to carry out benefication of ores and minerals. 

4.4. This aspect was one of the main terms of reference of the 
Committee on reorganization of the Indian Bureau of Mines. This 
Committee felt that there was unquestionably great and genuine 
need in the country of a strong and competent consulting Division. 
The Committee on Reorganization of Indian Bureau of Mines has 
reported as follows:-

"Without any exception every cross Section of the mining 
industry we have been privileged to meet during our 
field investigations was emphatic in its view that the 
Bureau's main TOle sho1rld be that of expert Consultants 
covering the whole range as well as every aspect of 
mineral development. Whether they were produce.rs of 

minerals or representatives of mining associations or Gov-
ernment agencies concerned with mining or acknow-
ledged experts in the line, all were unanimous in their 
view that the Indian Bureau of Mines should have a well 
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organized consulting Division and also that consultancy 
work should indeed be its main business and pre-occupa-
tion." 

4.5. In view af the existing position of the mining industry in 
India and in the light of the recommendations of the Committee on 
Reorganization of the Indian Bureau of Mines, Government have 
decided that Indian Bureau of Mines should provide technical con-
sultancy service on payment of fair and reasonable charges to the 
mining industry both ill the private and public sectors 'in connec-
tion with the appraisal and exploration of mineral deposits, plann-
ing and design of mines, selection and design of suitable mining 
equipment, reseaTch and preparation of economic flow sheets for 
benetkiation and conservation of minerals.' Realising the need 
and importance thereof this job has been placed on top of the func-
tions assigned to the Bureau. In pursuance of this decision the 
Indian Bureau of Mines has submitted to the Government a scheme 
for the Consultancy Service. Main features of the scheme are 
described below: 

Scope and Limitations of the Consulting Agency 

4.6. The work of the. agency will at the outset be limited to:--

(i) actual conduct of proving operations of deposits amenable 
to asse&sment of reserves, grade, size,shape, extent etc., 
by operations consisting essentially of surface examina-
tion of existing excavations and exploratory data, large 
scale mapping a.ided by a limited amount of pittingltrench-
ing and surface and underground development and ex-
tensive programmes of deep drilling etc. will be excluded. 
In respect of Bureau's participation in actual work its 
activity will be limited to the carrying out of exploratory 
drilling operation (shallow boreholes) and large scale 
prepara.tion of surface and underground plans; 

(ii) conducting petrological and chemical studies on laboratory 
scale, and ore dressing, beneficiation, concentration ilnd 
metallurgical tests on laboratory and pilot plant scale to 
assist in the ultimate marketing of minerals; to furnish 
appropriate :flow sheets on the basis of such tests; to sug-
gest the types and speCifications with the attending costs 
of approximate items of machinery and plant; to indicate. 
woadly, along with the costs of these equipment, a very 
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approximate idea of the cost of execution and installation 
taking into consideration the topography, terrain, acces-
sibility and foundation conditions of the particular site; 

(iii) to prepare broad mine plans and layout; to recommend 
the choice of mining te<!hnique; to specify the number and 
type of different machines and plants required for min-
inglexploitations and haulageitransport system from the 
mine to the rail-head. 

4.7. For the sake of background knowledge the Consultancy cell 
will be an adjnnct to the Mines Control and Conservation of Mine-
rals Division (though directly under the proposed Director General) 
who conduct comprehensive studies of individual mines and group 
of mines on regional bodies and whose officers are authorised to visit 
mines under Mineral Conservation and Development Act, 1957. 

4.S.The Wing will have two broad sections, namely, Screening 
Cell and Operation Cell. 

4.9. The Screeni'Rg Cell, which will be responsible for processing 
the requests for consultancy, analysing the nature of the problems 
and evaluation of the possible workload; adjudging the feasibility 
of undertaking the work in relation to the availability of resources 
in terms of men and material; decide upon the priorities in the con-
text of the overall objective of the agency; plan the preliminary 
field studies where necessary; scrutinise the recommendations of the 
field parties; and outline the manner in which the problem has to 
be tackled. 

4.1fr. The Operation Cell will be manned <by technical personnel 
possessing requisite expertise for undertaking the actual execution 
of the variety of field and laboratory operations connected with the 
problems referred for consultation. 

4.11. The proposal for the Fourth Five Year Plan period is of the 
order of Rs. 15.25 lakhs, having the following break-up: - (I) Capital-Non-recuTTing: 

Rs. 1,66,0001-

(II) Recurring: 

(i) Pay & Allowances: Rs. 13,15,0001-
1 • .... ' (ii) Other charges: Rs. 44,(00)- r 
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4.12. Fresh recruitment is likely for 8 officers and 16 staff. The 
expenditure for these personnel in the current year may be Rs. 86,000 
and the expenditure for stores and equipment and other charges 
Rs. 18,000. 

4.13. In reply to a question if the scheme for providing teehnical 
consultancy to the mining industry has been finalised the Ministry 
have stated as follows:-

"In pursuance of the recommendation of the Reorganization 
Committee, the scheme prepared by the Bureau has been 
generally accepted. The details of the scheme and its final 
shape are yet to be finalised. The proposal to have a small 
drilling unit for appraisal of mineral deposits has not been accept-
ed as this job can be accomplished through the Geological Survey 
of India which has facilities for drilling. The schedule of rates of 
charges for various types of job and mode of payment are under 
finalisation in consultation with the Ministry of Finance and the 
agreement to be drawn up between the Department and the Con-
sultee is being finalised in consultation with the Ministry of Law. 
However, a beginning has been made to provide the services from 
the current year and a few jobs are already in hand. 

Sanctioned strength 
Class I 

I. Regional Controller of Mines 
2. Dep",r7 Controller of Mines 
3. Senior Mining Geologist 
4. Deputy Ore Dressing Officer . 

Class II I and IV 

I. Senior Technical Assistant 
2. Junior Technical Assistant 
3· Laboratory Assistant 
4· Stenographer 
~. Accounts Oerk 
f.. Lower Division Oerk . 
7. Peon 

•• Field Orderlies • 

I 

I 

I 

I 

4 

I 

2 

I 

2 
I 

I 

I 

2 

II 
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4.14. The number and nature of cases received for Technical 

!Consultation so far are as under:-

I. Preparation of mine plans : (Surface and underground) 2 

2. Mining Geological Report including plans 8 

3· Estimation of Reserves and preparation of mining schemel 4 
enhancing rate. 

4· Mineral beneficiation on laboratory and~Pilot Plant scale' 4 

4.15. Processing of cases each under items (1), (2) and (4) have 
been completed and 2 cases under (4) are in the process. Rest of 
-the cases are in the preliminary stages of correspondence and 
-estimation. 

4.16. The State Government, Public Sector Undertakings, Min-
ing Associations and Federations and important mine owners were 
intimated about the facilities by the end of 1968 and towards 
beginning of 1969. Based on this information the requests have 
been received much before the actual sanction was effected. 

4.17. The representatives of non-official organizations who 
appeared before the Committee, however, stated that they were not 
aware that such a scheme had been started. 

4.18. The Committee are surprised to note that no consultancy 
-service worth the name has been set up so far. In spite of the fact 
,that this matter was one of the terms of reference of the Committee 
on the Reorganization of the Indian BUreau of Mines and that that 
Committee felt that there was unquestionably wide and genuine 
need in the country of a strong and competent Consultancy Divi-

-mon, nothin~ tangible has been achieved so far. The facilities of 
consultancy service introduced by Government towards the begin-
ning of 1969 appear to have made hardly any impact on the mining 
industry. The only inference that the Committee can draw from 
this is that the consultancy service introduced in 1969 is only a 
nominal service and not a real service which is the need of the 
industry. In view of the fact that the mining industries are unani-
mous in their demand for an effective consultancy service, the Com-
mittee see no reason why the Indian Bureall of Mines should not 
be able to meet the requirement. The Committee expect the Indian 
Bureau of Mines to treat this as an opportunity and challenge to 
~stablish Its consultancy services and render meaningful service to 
the industry at an economic cost. 
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B. Mining Machinery Pool 

4.19. It has been suggested to the Committee that the Indian. 
Bureau of Mines should be entrusted with an additional' function of 
providing the mineowners, particularly smaller ones, different types. 
of mining machineries as and when required by them on nominal 
rents or on hire-purchase basis. For this purpose a separate 'mining. 
machinery pool or bank' may be created in the Indian Bureau of 
Mines. 

4·20. One of the representatives of a non-official organization. 
pleaded the case of the small mine-owners in the following words:-

" .... There are two definite families of miners-large and small. 
The problem is for the small miners, one cannot write off 
small miners. Government of North Rhodesia considered 
and helped small miners hecause production becomes quite' 
effective with small miners .. ' The small miners can-
not afford to have a sophisticated machinery and capital 
expenses of providing it." 

4.21. Asked if there was any arrangement at present for helping. 
the mine-owners particularly smaller mines in this matter the repre-
sentative of the Ministry stated during evidence that Rajasthan Gov-
ernment had recently organized a scheme for providing different 
types of machinery on a rental basis. Madhya Pradesh Government 
had also provided small drilling rigs. 

4.22. On a suggestion that it should be organized by the Central 
Government on an all India basis the representative of the Ministry· 
stated: 

"We. will consider it." 

'.23. 'fhe Committee note that tile small mines collectively re-
present the important sector for production. The Committee sug-
gest that Govemment should encoDntge small mille owners to form 
cooperatives so that financial assistance may become available to 
them for purchase of different types .f mDring maebinery as and' 
when required by them on no loss no profit or on -hire-purClbasebasis, 

C. Standard Layouts for Mining Industry 

4.24. A leading PUblic Undertaking has made the following sug-
.qestions: -

"This Mine Desi,gn and Technical Consultancy Division should-
also undertake designs and planning of mines as and when. 
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requested by the industry. It should at the same time c 

undertake the task of preparing standard layouts and De-
signs for various mining operations and components. It 
may be noted here that our country does not possess 
standard layouts at all even for important plans and ope-
rations like pit-top, pit-bottom stoping, drifting, winning, 
etc. which are indeed very badly needed for country's 
development. It may not be out of place to mention here 
that in Russia such standardisation of designs has been 
carried out for every coal field, minefield and for almost all 
major sectors of mine operations. As a result of this, pro-
jection and planning of a new mine has become very easy, 
quick and inexpensive. To illustrate the case Ukraine 
coalfield has standard pit-top layouts for 1000, 2000, 3000 
and 4000 tons daily production of coal. Thus when a new 
mine of 3000 tons per day is to be planned, all that the 
planner does is that he selects one of the standard layouts 
of pit-top for 3000 tons daily production and incorporates 
in the main plan. These layouts are made after great 
experiments and research and represent the most effici-
ent and economical design. No such organization to put 
up standard layouts and designs of mines is existing in 
India which small mine owners can look for. The latter 
are left to find out their own layouts obviously after do-
ing several mistakes which ultimately mean a national 
loss. It may be noted here that the Central Mining Re-
search Station at Dhanbad is primarily intended for car-
rying out research on safety and not mine design and lay-
outs. Such standard design and layouts, help in the pro-
duction of standard equipments and simplification of de-
mands on machinery manufacturers." 

.. ~. In reply to a question whether there were any standard lay-
outs for various mining operations, the Committee have been in-
formed by the Ministry in a written note that: 

"It is not possible to have a standard layout which will be 
suitable for all mineral depoSits." 

4.26. The Committee would saggest that Govenunent should 
review the whole matter and examine the feasibility of helping the 
small mine-owners through Indian Bureau of Mines in regard to 
standard layollts and designs for various mining operations and 
CODlpon.eDts.. 
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D. Ore Dressing and Beneficiation 

;Magnitude and Importance 

4.27. Naturally occurring ores/minerals seldom conform to the 
· sJ)ecifications required by industrial users, whether metal producer 
.or industrial product manufacturer. It becomes necessary to subject 
these ores/minerals to treatment by which the objectionable con-
stituents are reduced or removed. In the context of depletion of 

· high grade ores/minerals and the large expansion proposed for mine-
ral production and growth of mineral based industries, the need for 
processing and beneficiation of inferior grade ore/min~rals has be-

· come more and more important and essential. Utilization of low 
· grade minerals after suitable processing and beneficiation is an im-
portant aspect for conservation of minerals. 

· achievements 

4.28. Detailed below are the research projects undertaken by the 
Indian Bureau of Mines and the results of the research from the 

· utility point of view as furnished to the Committee: 

4.29. Since inception of the laboratory a total number of 125 de-
tailed investigations were carried out. 

4.30. All the research work on beneficiation undertaken by this 
· department is of applied nature from The point of view of direct 
utility. 

4.31. (i) Beneficiation work for P'l'ojects: Beneficiation work in 
laboratory and pilot plant has been carried out for evolving data 
required for specific projects. Such instances are beneficiation of 
r.opper ore samples from Khetri, Kolihan and Dariba in Rajasthan, 
Rlakha in Bihar and Chitradurg in Mysore, pyrite samples from 
Am] or, copper-lead-zinc ore samples from Sikkim, iron ore samples 
from Bailadila, BeUary-Hospet and Kudremukh deposits and dia-
mondiferous material from Panna. At present beneficiation work 
on rock phosphate samples is underway in connection with "Soft 
Rock Project" of the Government for exploitation of indigenous re-
sources of rock phosphate for fertilizer industry. The results of 
beneficiation res'earch indicated that in most of the cases concen-
trates of suitable grade with satisfactory recovery could be obtain-
ed. Some of the results are being made use of by the concerned 
exploitation agencies. 

4.32. (ii) Beneficiation work for exploration: The Geological 
.. Survey of India, State Governments and public undertakings are 
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.carrying out intensive explorations for minerals. In order to arrive 
at proper evaluation of deposits and industrial utilisation beneficia-
tion research on a number of samples is undertaken by the depart-
ment. A number of samples of limestone from Kanger Valley (Ma-
dhya Pradesh), Mysore, Goa, Jammu, Salem district of Madras, 
ehromite from Nuasai-Kehonjarbelt of Orissa, wolframite from De-
gana in Rajasthan and Manganese from Madhya PradeshlMaharash-
tra belt were subjected to research investigation in the Bureau. The 
results of research in most of the cases have indicated their amen-
ability to beneficiation. 

4.33. (iii) Benefictation work for private parties: Beneficiation re-
search work on some samples is undertaken for the private parties. 
For example, samples of barytes from Hindustan Minerals, iron ore 
from Mis. Salgaonkar Bros., Goa, recovery of ferromanganese from 
casting sands from Mis. Khandelwal Ferro Alloys, briquetting of 
Manganese ore fines from Shri Ram Mining Pvt. Ltd., Garividi. The 
results of research have been very satisfactory and have been com-
municated to the parties concerned. 

4.34. (iv) Beneficiation work fCYr mineral conservation: The ore 
Dressing division in collaboration With the M.C.C.M. division under-

· takes beneficiation work which would ultimately result in conserva-
tion of mineral resources of the country. This is achieved either 
by evolving suitable methods for beneficiation of such low grade 

· ores which have not been utilised so far or working out methods for 
-treatment of rejects which have been accumulated at the mine site. 
Instances in this respect are research on number of samples of high 
phosphorus manganese ores of Madhya PradeshlMaharashtra belt, 
recovery of scheelite from dump rejects of Kolar Gold Mining Un-
·dertaking etc. The results obtained are promising. 

P':risting facilities 

4.35. It has been stated that facilities for research on mineral dres-
· sing and beneficiation are not much developed in India. Some faci-
lities are available with the Indian Bureau of Mines and the Natio-
nal Mettallurgical Laboratory only. Certain beginning is reported 
to have been made in one or two laboratories at Hyderabad and 
Bhubaneshwar of the C.S.I.R. for a few specific minerals. 

4.36. The Bureau has got only one laboratory and one pilot plant 
at Nagpur. The ore dressing laboratory includes units for condud-
ing chemical analysis and mineralogical examination required in 
~nnection with beneficiation investigations. 
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4.37. It has been stated by the Ministry that "With the merger of' 
the Exploration Wing with the Geological Survey of. India on 1st. 
January, 1966, the Mineral Technology Section, which was catering. 
to the major chemical analysis need of the ore dressing laboratory 
and pilot plant, was also transferred to the Geological Survey of 
India, leaving the small unit, attached to the Ore Dressing Division 
with the Bureau (capable of 2500 determinations and 10-11 complete 
investigations per year). The increasing need of chemical analysis 
of ores and minerals and beneficiated fractions necessitated expan~ 
sion of this section without which expeditious completion of tests 
would be difficult. Sanction for creation of a Chemical Section has 
been recently accorded. As a result of this chemical determinations 
would increase to 5000 and complete investigations to about 14 per 
year. 

4.38. It was stated during evidence that 5 to 6 lakhs rupees were 
being spent on research in the ore dressing laboratory of Indian 
Bureau of Mines. 
111 p.p.d to Accelerate 

4.39. It has been stated in the Fourth Plan Proposals of the Bureau 
that "The necessity for research and commercial tests in Piloot Plant 
scale for mineral beneficiation have lbeen felt for long and, conse-
quent upon the decision taken by the Mineral Advisory Board and 
the Government more than one committees were constituted to eva-
luate the need in this direction. These committees have recommend-
ed setting up of more pilot plants and expam:ion of the two labora-
tGries with Indian Bureau of Mines and National Metallurgical La-
boratory. In fact certain actions were initiated and purchases made 
for setting up two pilot plants after having pooled the money from 
a few State Governments and the Central Government, but due to 
difficulty in providing a small amount of foreign exchange, the idea 
has now been put off for the time being and the State Governments 
have raised the issue of obtaining refund of the sums deposited." 

4.40. The Committee regret to note that although the necessity 
for research and commercial tests in pilot plant scale for mineral 
beneficiation has been felt for long and the Government have ap-
pointed several committees to evaluate the need in this direction, 
nothing eonerete and tangiBle has been achieved so far. The Com-
mittee suggest that planned and expeditious action may be taken 
in the matters in consultation with the mining industry. 
Mobile Pilot Plant 

4.41. There is a proposal to set up during the Fourth Plan period 
a Mobile Pilot Plant for conducting on-the-spot pilot plant tests in, 
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promising prospects for which laboratory results have been suc-
cessful and when reserves are adequate to develop the project into 
an exploiting-mine. 

4.42. Such tests would give clear picture of the process because 
it will be operated in conditions wihch are likely to prevail when 
the project materialises. Other advantages of a mobile pilot plant 
are stated to be (i) that it will save expenditure on account of set-
ting up pilot plants at every successful prospect; (ii) it will enable 
faster completion of preliminary work; (iii) being on-the-spot the 
personnel of the exploiting agency can be trained easUy. 

Regional Laboratories 

4.43. In view of the increased geological explorations and ex-
ploratory mining in various parts of the country especially in 
Rajasthan, Mysore, Bihar and Andhra Pradesh it is expected that 
rapid tests in connection with the establishment of amenability to 
beneficiation for ores 'received from various deposits would also in-
crease. It is, therefore, proposed to set up two regional laboratories 
one at Ajmer and the other at Bangalore. These steps, it is expect-
ed, will accelerate the production of scarce metals. 

4.44.. The Committee hope that Goveroment will take decision 
in the matter of setting up of a mobile pUot plallt for condueting 
Gn-the-spot tests alld the two regional laboratories at Ajmer and 
Baagalore as expeditiously as possible in consultation will the 
iBdustry. 

Fourth Plan Proposals 

4.45. Asked as to what were the total requirements of On:! dres-
sing laboratory of the Indian Bureau of Mines to cope with the in-

. creasing needs of the country and what will be the financial impli-
cations of providing them, it was stated by the Ministry in a writ-
ten note that "The Ore Dressing Laboratory of the Indian Bureau 
of Mines works on samples sent to it by the various exploration 
agencies and private and public sector mines. It also undertakes 
laboratory studies on a limited seale of the samples collected 
by the officers of the Indian Bureau of Mines. It is not 
possible to anticipate the quantum of work which the Bureau 
will be assigned by the various agencies. But there is a great scope 
for undertaking beneficiation on a large scale as part of long-term 

- mineral development programmes. For example, the need for 
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beneficiation of low grade bauxite has been recognised. Similarly.,. 
the need for beneficiation of iron ores with a view to reduce its 
alumina content; reduction of phosphorus and iron in the manga-
nese; agglomeration of chromite ore fines, etc. have been recognis-
ed. The Indian Bureau of Mines has made a provision for under--
taking 30 ore dressing investigations per year in their Fourth Five 
Year Plan proposals for which provisions for about Rs. 18 laks on 
account of pay and allowances and Rs. 11 lakhs for operational ex-
penditure and Rs. 25 lakhs for eqUipment have been made in the 
Bureau's Fourth Plan proposals." 

4.46. During evidence, however, the representative of the Minis--
try stated that: 

"The total overall allocation made by the Planning Commission 
falls short of what we wanted for all these things put 
together. We are trying to get the allocations increased 
further to be able to meet the targets better." 

4.47. It was also explained during evidence that the proposal to 
step up beneficiation of 13 or 14 samples to 30 samples during the 
Fourth Plan was on the basis of the budget of Rs. 46 crores for 
Geological Survey of India and Indian Bureau of Mines but the 
Planning Commission is agreeable to only Rs. 31 crores which will-
cut down the programme. 

4.48. The Committee note that the allocations for beneficiation-
research may have to be brought down from those proposed during 
the Fourth Plan in view of the overall r~uction in allocations from 
Ks. 46 crores to Rs. 31 crores on Geological Survey of India and 
Indian Bureau of Mines. They suggest that the whole matter sbould 
be examined with a view to see that the beneficiation research is-
not adversely aftected. 

Need for Revi.ew 

4.49. The Committee on Reorganisation of Indian Bureau or 
. Mines have observed in their Report as follows: 

"A fact which has impressed the Committee is that whatever 
work is being done in the Ore Dressing Division became· 
standardised something like ten years ago Bnd has since-
then remained stagnant. At the moment activities of-
the Ore Dressing Division lack dynamism and there is nO" 
indication whatsoever of any progress or development." 
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4.50. Asked if any review is made periodically of the researchetr· 
made in Bureau, the Ministry have stated that "Review of benefi-
ciation work, though not carried out periodically, has been done" 
from time to time through certain committees such as, Kapadia 
Committee (1958), Sub-committee under Mineral Ores Export Ad-
visory Committee for manganese ore. The benefication work on 
Phosphates I Phosphorites from Uttar Pradesh and Rajasthan, in-
cluded under Soft Rock Project, are being reviewed regularly." 

4.51. Asked if any evaluation had been made in recent years of 
the results achieved in the Ore Dressing Division, it was stated: 

"The work carried out by the Ore Dressing division is re-
flected in the reports, schemes I project of the agencies 
which get their benefication tests conducted in Indian 
Bureau of Mines. Besides, the adoption of processes 
evolved by Indian Bureau of Mines by the exploiting 
agencies, like Hindustan Copper Ltd., Sikkim Mining 
Corporation, National Mineral Dewlopment Corporation. 
etc., speaks of the utility of the work done." 

4.52. The Committee regret to note that no regular review has· 
been made so far" of the researches made by the Indian Bureau of 
Mines inspite of the observations of the Committee on Reorganisa-
tion. The Committee are confident that if a review of the research-
had been made in proper manner there would have been no room 
for criticism and the Committee on Reorganisation of Indian Bureau· 
of Mines would not have been compelled to observe that "at the" 
moment activities of the Ore Dressing Division lack dynamism and" 
there is no indication whatsoever of any progress or devleopment". 
The Committee, therefore, recommend that the Government should 
ensure that the research carried out in the Ore Dressing Division" 
of Bureau is evaluated regularly and periodically by a team of experts 
who are not on the staff of the Geological Survey of lndia or fndian 
Bureau of Mines so that research services keep pace with the 
development of the industry and needs of the economy of thl'! 
country 

Need to Coordinate 

4.53. The Committee on Reorganisation of Indian Bureau of" 
Mines commenting on the overlapping of research activities of the 
Indian Bureau of Mines and other organisations said: 

"There will on the other hand, be conside!'able apparent over-
lapping between the Bureau's research activities (which, 
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we have suggested should be intensified and expanded) 
and the work of various Research Institutes in the 
country such as the National Metallurgical Laboratory. 
the Central Mining Research Station. the Central Fuel 
Research Institute etc. The need for research is, how-
ever, so great that we consider that this should be no 
cause for concern to Government. We think in other 
words that in our present stage of development there 
cannot be too much of research in India and that there is 
rOOm for both fundamental as well as applied research 
by all institutions we are capable of organising it. What 
is really distressing is that as matters stand at present 
there is no arrangement for exchange of information 
about the results of researches as between one institution 
and another. The present tendency of every research 

organisation to work in a water-tight compartment does 
require correction." 

4.54. Asked if some of the research work done in the Indian 
"Bureau of Mines Laboratory in Nagpur was also being done by the 
National Metallurgical Laboratory, Jamshedpur, the Ministry ex-

fPlained: 

"The type of research and investigation on ore dressing and 
mineral beneficiation carried out in Indian Bureau of 
Mines and National Metallurgical Laboratory are similar 
in nature but not identical. The problems of ore dressing 
work in the country are varied arid large as well. The 
work is therefore, distributed between these two labora-
tories. There is undoubtedly a need to carry out bene-
ficiation research on a number of samples not only from 
different deposits but also from the same deposit. The 
National Metallurgical Laboratory and the Indian Bureau 
of Mines have carried out ore dressing wOTk on a few low 
grade ore samples from the same deposit. 

In case of important deposits ready for commercial exploita-
tion, ore dressing research even on identical ore samples 
by two competent and independent organisations are 
useful for confirming the commercial feasibility, prepara-
tion of processes flow-sheet and evaluation of cost esti-
mates of the milling project. If the results obtained by 
two organisations on identical samples are different, the 
causes for such difference may on scrutiny yield valuable 
information as to the different steps in beneficiation tech-
niques, rea~nts etc. If the results obtained are similar. 
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the details of beneficiation techniques, reagents and other 
beneficiation conditions adopted may be different which 
information would be useful for making balanced assess-
ment of the economics of milling." 

4.55. Asked what is the machinery for achieving coordination 
between these organisations, the Ministry stated in a written note; 

"In order to achieve coordination between the Indian Bureau 
of Mines and the National Metallurgical Laboratory, the 
Bureau has taken up the matter with the Director, 
National Metallurgical Laboratory for exchange of ore 
dressing reports for mutual benefit." 

4.56. Asked why the necessity was not felt earlier, the represen-
tative explained during evidence: 

"It is not true that there is lack of coordination. There is 
coordination. This is due to nature of the project. This 
does not mean that earlier there was no coordination and 
there has always been coordination." 

4.57. Asked what was the existing mode of coordination it was 
stated that "the existing mode of coordination is limited to ex-
change of reports and notes and mutual discussion and exchange 
of views in meetings and conferences connected with mineral deve-
lopment problems and programmes. The question of making co-
ordination between the two organisations more effective is under 
consideration." 

4.58. The Committee feel that research on samples from the 
same deposite and even on identical ore samples without proper 
coordination may lead to waste of the public funds which the coun-
try cannot afford. They, therefore, suggest that there should be 
proper coordination between the Indian Bureau of Mines, National 
Metallurgical Laboratory and other laboratories. 

576 (D) LS-5. 



CHAPTER V 

A. Inspections 

5.1. Administration of the Mineral Conservation and Development 
Rules, 1958 is an important function of the Indian Bureau of 
Mines. For the purposes of these Rules, officers of the Indian Bureau 
of Mines are empowered to enter and inspect any mine; survey and 
take measurements; examine any document, book, register or record 
in possession or power of any person having C'ontrol of or connected 
with any mine for the purpose of ascertaining the position of the 
working, actual or prospective, of any mine or abandoned mine or 
for any other purpose connected with the Mines and Minerals (Re-
gUlation and Development) Act, 1957 or the Rules made thereunder. 
The officers of the Bureau are required to undertake periodic ins-
pections oaf the mines to adv~se the mine-owners regarding systema-
tic development of their proporties, and to ensure that the Rules 
are being observed. 

5.2. The Committee on Reorganization of the Indian Bureau of 
Mines dwelling on the subject of inspections reported as fo-llows:-

"The Committee made an attempt to make an objective 
appraisal of the results of inspections now being made. 
Typical inspection reports prepared by ofJicers of diffe-
rent ranks were scrutinis~d and some of the inspecting 
officers were also interviewed. The mptter was also dis-
cussed with the representatives of a few mining associa-
tions. The Committee's overall conclusion is that by and 
large inspections by the Bureau's officers have tended to 
be a routine altair even though the IBM has undoubtedly 
made significant contributions in such matter as, for exam-
ple, development of copper mines, lead-zinc mines and a 
few manganese and mica mines; utilisation of old dumps 
of manganese ore; location of mica shoots; solution of 
problems connected with their iron ore industry etc. etc. 
Except where they were undertaken with clearly specific 
objectives, routine inspections of mines have produced 
little or no significant results and have on the whole been 
a waste of effort and time. Most representatives of 
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mining industry whom the Committee had to opportunity 
to examine were nearly unanimous and alSO' emphatic in 
their view that, as matter stands at present, the IBM does 
not fill the role of an instrument of public service and 
approaches made on it for help or guidance, formal or 
informal, hardly ever evoke satisfactory response; and 
that it is so' much obsessed with its police functions that 
the natural reaction of the private industry is to run 
away from it and not turn to it for help and guidence. 
The Bureau's inspections are hardly ever welcome since 
there follow usually in their wake a spate of minatory 
notices and letters." 

5.3. The Committee on Reorganization have commented further: 

"There can be no question that inspections are essential but 
we consider that while inspections . by the Inspecto-
rate <Jf. Mines can be a part of its routine, the Bureau's 
inspections should be both selective and purposeful as 
well as thorough; and besides, the subject-matter of the 
selective inspections should be pursued to definite conclu-
sions. By merely filling in set forms, as they do at pre-
sent, and by attempting to reach a minimum target number 
of "inspections" every year, officers of this Division would 
not be rendering the service expected of them, BOr would 
the Bureau acquire essential knowledge for the conserva-
tion of the country's mineral wealth. From the Bureau's 
point of view it is the qualitative and not the quantitative 
aspect of inspecti<1I1s which should be of prime import-
ance. Further, the Bureau should cease to dissipate its 
efforts on investigations of minerals which are currently 
of minor significance and, instead, concentrate on those 
minerals, p~rticularly non-ferrous metals, which arc of 
real importance from the CO'Untry's point of view, whe-
ther for promotion of its exports or ror making up its in-
dustrial deficiencies. It is precisely because inspections 
have not been purposeful and planned for carrying out 
specific objectives that the Bureau, for instance. lacks to-
day even after 15 years of workings, fully detailed and 
speIt-out mineral-wise maps of India-a sad lacuna which 
will require a lot of time and effort to make good." 

5.4. It has been stated by the Ministry that " the inspections 
rmed as 'routine' inspections which were carried O'I1t regularly 
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for almost all mines in the country, have resulted in obtaining the 
existing knowledge of the mining industry in the countrv and have 
helped in identifying the facts and problems which are being consi-
dered at various levels so that scientific and systematic mineral 
development programmes may be drawn up. The data collected 
through such inspectrons has formed the basis of future programmes 
and, therefore, these cannot be considered wasteful." 

5.5. Asked to give an evaluation of the improvem:ents effected 
by means of these inspections under Rules in the mining techni-
ques during the last 20 years, the Ministry have detailed as fol-
lows: 

"The suggestions offered to the small mine-owners have re-
sulted in adopting systematic prospecting for mineral 
deposits, extension rod drilling for locating blind ore 
shoots, adopting pneumatic drill for drilling blastholes, 
using higher explosives in place of conventional, gun-
powder, opening out quarries in benches and such other 
simple adaptati<ms within their limitations of finance and 
technical know-how. In a number of mines labour saving 
devices like use or wheel-barrows for internal haulage in 
place of headload, using iron channels for lowering mine-
rals from hilly areas, using mechanical means for hoisting 
in place of head load, using jigging f<1r mineral prepara-
tion, using concrete mat in replacement of solid mineral 
bearing pillar for larger extraction from underground 
mines, etc., have been adopted to the benefit of the mines. 
It is difficult to give examples from all categories of mines 
fur various minerals." 

5.6. It has been stated by the Ministry that as a result of ins-
pectiQ'Il the following concrete results have been achieved: 

"Exploration:-As a result of the inspection of the mines 
several small mine owners are adopting exploitation ope-
rations like pitting trenching prior to the actual explora-
tion of the deposit. This was helped in a better assess-
ment of the potentiality of the properties. Mention can 
be made of iron ore, manganese, china clay soapstone, 
calcite, apatite etc., in this respect use of extension drilling 
in the underground mica min'es of Andhra Pradesh and 
Eihar has been introduced for exploring the continuity 
of mica shoots and discovering hidden parallel shoots. 
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Exploitation:-Use of pneumatic drills in small mines has 
been introduced which has improved the production effi-
ciency. Similarly use of high explosive in small mines 
has helped in improving the breaking efficiency. Improv-
ed drilling techniques like inclined drilling has also been 
adopted in many mines with resultant benefits. 

Introduction of mechanical haulages has helped in improving 
the haulage capacity of the mines and increasing the 
production. In several cases, installati'On of pumping 
units on the suggestion of the Bureau has reduced the 
idle time of the mines. The mine owners have been able 
to exploit the deposits to greater depths as a result of the 
introduction of suitable pumping arrangements. 

On the suggestion of the Bureau several open cast small 
mines which had become inoperative due to the unecono-
mic depths, have been put back t'O' the productive stage 
by converting the same as underground mines; suitable 
development and stopping methods have been adopted in 
underground mines bringing about a better exploitation 
of the deposits (like asbestos mines Q'f Andhra Pradesh); 
use of concrete mats in replacement to solid crownpillars 
in case of underground manganese mines of Madhya Pra-
desh and Maharashtra and mica mines of Bihar has resul-
ted in a higher recovery of ore from the stope blocks. 

Mineral Benejic:ationjProcessing:-Use of Joplin jigs has 
been 'extensively adopted in the manganese mines of 
Madhya Pradesh and Maharashtra on the suggestion of 
the Bureau. This has resulted in a considerably higher 
recovery of Ore, which otherwise would have been thrown 
as waste." 

B. Reorientation 
5.7. It has been stated by the Ministry that consequent to the re-

commendations of the Committee on Reorganisation the whole 
programme 'Of inspections has been reoriented as under:-

(i) Detailed inspection of large open-cast---4nd 'Under-
ground mechanised mines:-This study envisages a 
comprehensive detailed examination of important 
mines covering all aspects such as ore availability, 
methods and efficiencies of drilling, blasting, load-
ing, and transport, performance and 'efficiencies 
of various types of equipment wed in mining 
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operation; quality control; critical study of mine 'layout, 
and its impact on above problems; the cost of production; 
the man-power deployed, output per man shift and their 
analysis; comparative performance of different machines 
and various ot.ber factors. The information collected 
from these studies will enable drawing up expansiDn 
schemes for these mines to' meet the enh&Ilced targets of 
production stipulated by the Planning GrDups for minerals 
other than Coa1 and Oil, and available data will alsO' be 
utilised in p!'eparation and scrutiny of mining schemes 
under public and private sector mines. 

(ii) Inspection studies oj group Dj mines in compact minera
lised areas regional mineral development stuciies: -In this 
type of study all relevant infDrmation on mineral poten-
tiality; methods Df mining; availability Df labDur, power, 
water and transport facilities, existing production, des-
patch and utilisation pattern etc., will be collected from in-
dividual mines. The data so collected from compact 
mineralised areas wiU be studied and processed so as to 
formulate the regional development schemes for indige-
nous industries as well as for export. 

(iii) Special investigation.-Inspection of mines is connected 
with special references made by the Central and State 
Governments. This type of inspectiDn will fall in the cate-
gory of special investigatiDns which are carried out by the 
Bureau in connection with the construction Df road and 
rail facilities, port devel'Opment, setting up of specific 
mineral based industries in particular areas, mDdificatiDns 
of mineral and mining laws, Parliament questiDns, prepa-
ration and scrutiny of mining schemes and propect reports 
and such other matters. 

(iv) Regular inspections under Mineral ConservatiDn and 
Development Rules. 

A.chievemell.ts after ReOTientation of Inspections 

5.8. The work done by the Bureau under regional studies' pro-
gramme and under detailed. studies programme since after the re-
orientation of the inspections have been stated by the Ministry to 
be as follows: 

"Under Regional Studies Programmes:-This department has 
. already carried out regional studies of the private lease-
holds of iron ores in Bihar and Orissa, iron ore in Bellary 
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region and also a numher of manganese bearing areas in 
the States of Maharashtra and Madhya Pradesh. As a 
result of these studies, it has been possible to assess the 
production potential from the different regions, the extent 
of exploration facilities that are necessary to be under-
taken by the various mine owners in the different regions 
and the extent to which the transport facilities already 
available in the region are required to be strengthened. 
It has also helped the Government to examine the possi-
bility of installation of central crushers in an important 
iron ore bearing area in Orissa State. It has also indicat-
ed that the main problem for the development of manga-
nese ore resources in the Maharashtra-Madhya Pradesh 
region is to intensify research work on the reduction of 
phosphoruslcontent in the manganese ores and reduction 
of alumina in blue dust fractions of Goa iron ore deposits. 
All these problems, which have been brought out in con-
crete quantitative terms as a result of mineral develo;>-
ment studie~ ca.rried out over a period of two years, are 
being pursued for an effective solution and a scheme has 
been drawn up in this connection. A few more specific 
instances of regional studies carried out and their utility 
is given below:-

(1) Regional mining geological study of the Pulivendla As-
bestos Belt was carried out and the mineralogical con-
trols hitherto unknown, were deciphered on the basis 
of which future exploration programme in this belt nnd 
mode of development could be clearly defined. Geologi-
cal Survey of India and Andhra Pradesh Mining Corpo-
ration have taken into consideration the findings and 
are suitably modifying their exploration and develop-
ment programmes in this belt on the lines indicated. 

(2) Regional studies on the manganese ores in Madhya 
Pradesh and' Maharashtra belt have enabled in making 
a realistic assessment of the reserves of diqerent grades 
of manganese ore available in the private lease holds 
and quantity and quality of subgrade ore available in 
the dumps, to examine the possibility of locating a cus-
tom mill and also estimating the production potential of 
the region in relation to the demand of ore of different 
specifications. The tackling of the problem of reduction 
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of phosphorus in the ores of this region could also be 
taken for the first time on a systematic footing by pro-
per collection of samples from some of the zones of high 
phosphorus. Some progress has already been made and 
if the work on the above lines is pursued further there 
is possibility of making certain zones of this area an 
important supplier of high grade manganese ore despite 
the high phosphorus content in the ores. 

(3) Regional appraisal of limestone deposits in Satna indi-
cated the possibility of locating cement plant in the area. 
The report was forwarded by the Ministry to Hindustan 
Steel Limited, Geological Survey of India and Cement 
Corporation of India. 

(4) Regional study of Bauxite mines of Katni brought out 
the estimates of the reserve potential of refractory grade 
bauxite, to meet the increasing demand of refractory 
industry. 

(5) Regional study of the principal iron ore mines of Bel-
lary Hospet Region under private sector has helped in 

,:' assessing the reserves which formed the basis for plan-
ing of future targetted production. 

Under Detailed Studies Programme:-This department, dur-
ing the last two years, has carried out detailed inspections 
of some of the important mines of limestone, diamond, 
gold, asbestos, etc. Apart from their great utility in bring-
ing out monographs and bulletins on different aspects of 
production of various important minerals, the detailed 
inspections have also been very useful in understanding 
and bring out problems requiring attention for the 
improvement of the mining techniques. Some of the 
specific instances in this direction are given below:-

(a) Detailed scheme of development of different asbestos 
mines in Pullivendla asbestos belt was prepared and 
furnished to the mineowners for quickly raising the 
production from their properties. A suitable method of 
stoping was also evolved for the Pullivendla Asbestos 
Belt, as a result of which larger production with maxi-
mum recovery of ore would be possible. A start al-

ready made by the industry on the suggested lines has 
shown improvement in the production. 
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(b) Detailed study of six captive limestone mines of cement 
plants of Andhra Pradesh would enable suggesting to 
the mineowners s].litable remedial measures to improve 
upon their present method of work wherever warrant-
ed and help prospective mineowners for planning of 
their new mines. . 

Similarly another detailed study of the two mechanised 
limestone mines worked under private and public sec-
tors and situated in the same locality has brought out 
the comparison in the efficiency of different operations 
and their cost. This study also helped in scrutinising 
and suggesting modifications from the practical angle, 
while drawing up the project report of a new mechaniz-
ed limestone mine under public sector viz. Bhavanath-
pur Limestone Project of Bokaro Steel Plant. 

(c) A detailed study of diamond mines of National Mineral 
Development Corporation around Panna, Madhya Pra-
desh brought out the problems faced in the develop-
ment of Panna diamond field. The need for the intro-
duction of methods of regional prospecting and explo-
ratory development, introdutcion of improved methods 
of beneficiation ap.d reduction in the losses of diamonds 
etc., were thrown up by the detailed study. 

(d) A detai'led study of the Rutti Gold Mines has brought 
out an accurate assessment of the potentiality of the 
mine after the implementation of the expansion 
scheme. The need for undertaking greater develop-
ment in the bordering areas, proper method of explora-
tion, reduction in the dilution of ore and improvement 
in the tramming efficiency by modifying s1-oping 
method and undertaking research on rock bolting, 
greater conservation by using concrete mats instead of 

leaving underground institution pillars in the stopes, 
reduction in the size of conc;rete mat by undertaking 

necessary research, experimentation on use of cheaper 
and more suitable explosives, improvement in the re-
covery of gold etc., have been brought out after the 
detailed inspection. 



Per:Ddicity of Inspections 

5.9. Number of inspection visits to mines, including re-visits 
since 1961-62 are stated to be as under: 

I96I I962 I963 I964 I965 I966 I967 I968 
'960 1351 1254 2327 2221 2298 1145 558 

5.10. The reduction in number of inspections in the years 1966-67 
onwards is said to be due to reorientation in the programme of 
work. 

5.11. The inspections are carried out on continuing basis and the 
coverage of mines had been 50 per cent to 70 per cent in past years. 

5<.12. The periodicity of visits was once in two years or less. 

5.13. Asked how the Indian Bureau of Mines could ensure that 
there is no waste of minerals either due to reckless mining or for 
other reasons when their on-the-spot inspections were few and far 
between the representative of the Ministry stated: 

"There are very large number of small mines who are doing 
good work. But there is no wastage in the mining. There 
are fairly large areas where small mines are doing their 
best with the resources available." 

5.14. Asked if any directives had been issued by the Indian 
Bureau of Mines from time to time by way of instructions to the 
lessees on the subject of conservation, the Ministry stated in a writ-
ten reply that directives had been issued to aU the mica mines in 
Bihar, Rajasthan and Andhra Pradesh covering about 700 of them 
and five other mines. 

5.15. Asked why it was not felt necessary to issue directives to 
the mine-owners except five mine owners other than mica mines 
inspite of paying a large number of visits during the last 20 years 
the repr-esentative of the Ministry stated during the evidence: 

"Frankly, Sir, we cannot say that because directives were not 
issued everything is all right but by and large we can say 
in respect of certain groups of mines it has not been found 
necessary to issue directives. Directives have been issued 
ot five or six specific mines and one of the contributory 
factors is that inspection staff is below normal strength." 

5.16. The Committee agree with the observations of the Com-
mittee on Reorpnization of Indian Bureau of Mines that by merely 
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filling in set forms, and by attempting to reach a mInimum target 
number of inspections every year officers of I.H.M. would net be 
renderiD~ the service expected. of them, nor would the Bureau 
acquire essential knowle~e for the conservation of the country's 
mineral wealth. The Committee suggest that the LH.M. should 
cease to dissipate its efforts on iDvestigations of minerals which 
are currently of minor significance and should instead, concentrate 
OD those minerals, particularly non-ferrous metals, which are of 
real importance from the country's point of view. 

c. Mineral Intelligence 

ImpOtrtance of Statistics 

5.17. An important function of the. Indian Bureau of Mines is the 
collection and pUblication of statistics relating to mineral production 
in India, mineral stocks, exports, imports, local consumption etc., and 
collection and maintenance of information relating to world produc-
tion, world mineral trade, foreign mineral rules and other related 
matters and assisting the mineral trade in the marketing of minerals, 
conducting market surveys and mineral commondities in collabora-
tion with Minerals and Metals Trading Corporation and other 
agencies. It is useful for formulating a number of policies of the 
Government in respect of levy of royalties, the import of the fixation 
of minimum wages in the mines of different minerals, the impact 
of extending the Provident Fund Rules to the various mdnes, the 
extent to which the imposition of various levies such as export 
duties will affect the mineral trade, the neec;i for any change in the 
mineral legislation in the country for promotion of mineral develop-
ment, the Government decisions regarding the creation of facilities 
for ports and transport and various other fiscal and legislative 
policies of the Government of India. 

Delay.s in Publication of Statistical Information 

5.18. It has been represented to the Committee that "under the 
rules the Indian Bureau of Mines gets a large number of returns 
from each mining lease holder and it also gets a lot of information 
from the various State Governments. Unfortunately, it would ap-
pear that there is not much of an attempt to critically study this in-
formation, evaluate fields in which more scope for development exists 
and indicate trends in the development and utilisation of the different 
minerals. Whatever statistical information the Indian Bureau of 
Mines ultimately publishes, comes out so late that it ceases to be ot 
any interest by the time it comes out." 
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5.19. The Ministry have in a note submitted to the Committee 
stated: 

"Information collected by the Indian Bureau of Mines is main-
ly from two sources, viz., statutory and non-statutory. So 
far as the former is concerned, the timeliness of receipt of 
information is more or less satisfactory though the Bureau 
has to pursue to obtain full coverage vigorously. The 
timeliness of information from non-statutory sources is 
poor in as much as it takes more than a year to obtain a 
fair coverage. The delay in receiving information from 
non-statutory sources coupled with inordinate time taken 
by the Government Printing Press and the fixation of 
price by the Collector of Printing and Stationery have 
resulted in the delay in the release of the annual publica-
tion, the Indian Mineratls Year Book. Being conscious 
of the fact that there is considerable delay in the annual 
publication and in order to make available the important 
statistics regarding production, exports imports and 
Minerals and Metals and Mineral based products to the 
Government and the Public early, the Indian Bureau of 
Mines started publishing the "Monthly Bulletin of 
Mineral Statistics and Information" statistical summary of 
Mineral production with effect from January, 1961. The 
present bulletin in the series covers data on development 
in mineral policy and legislation, Minerals based products, 
grant and execution of mineral concessions, etc. beSides 
the production (Mineral-wise and Staterwise), external 
trade in Minerals and Metals and is published with a 
gap of 4-4l months. Since there was still this gap in 
publishing the above data, recently the Bureau started 
releasing, in cyclostyled form, statistical information every 
quarter on the index of Mineral production, quan-
tity, and value of Mineral Production (State-wise), 
Metal and alloy production, external trade, etc. Further, 
the Mineral production and value during each of the 
Months (State-wise) is also released in cyclostyled form 
to enable the Government Organisations to have uptodate 
data. In this series, data for each month is released with 
a period of two months. 

At present, with the existing personnel the data on grade-
wise production, despatches and stocks, pit's mouth value 
etc. only are processed compiled and released from the 
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monthly and annuail statutory returns numbering over 
35,000 which are submitted by more than 2,800 Mine-
owners (other than coal and minor minerals). This 
leaves processing and compiling information on cost of 
production, output per manshift, development of labour, 
capital investment etc. available in the return. Though 
such information is not being compiled on a regular basis, 
special compilations are taken up on some of these as-
pects whenever occasion demands e.g. while advising the 
Government on extension and fixation of minimum 
wages, Employees' Provident Fund and other social 
security measures etc. No doubt, there is a vast scope for 
compiling such information on a regular basis and hav-
ing this aspect in view, the Bureau has made provisions 
for the above work in the Fourth Five Year Plan pro-
posals with necessary personnel. With the availability 
of these personnel, possessing and release of the above 
information on a regular basis can be initiated." 

5.20. Asked why the Minerals Year Book for the year 1965 was 
delayed so much that it was published in 1969, the Ministry have 
stated in a written note that the requisition for printing this pub-
lication together with the manuscript was sent to the Government 
of India Press, Nasik, on the 26th May, 1967. The Printed copies 
of the publication were duly received from the Press in August, 
1969. It may thus be seen that the printing alone of this publica-
tion has taken about 2 years and 3 months, over which the Bureau 
has no direct control. 

5.21. Asked if there was any prescribed date of pUblication of 
Minerals Year Book, the Ministry stated: 

"There is no prescribed date as such of this publication, but 
the Department endeavours to bring it out as early as 
possible. 

Taking into consideration the past experiences of the DE;-
partroent, the staff situation and the diversification of the 
publication itself, the date for finalising the manuscript 
and its despatch to the printing press may be set at one 
and a half years from the close of the 'Period to which 
the publication relates. The bulk of the information on 
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non-statutory basis from the industrial units, the State 
Governments, State Undertakings, foreign sources, etc. 
is received at the fag end of the folloWing year to which 
the publication relates and even at this stage the coverage 
is not so complete. The prepara,tion of the manuscript 
and press copy of over 2,500 typed pages and its editing 
requires the remaining period. The Bureau would like 
to reduce this period of H yea~s still further to about 
a year with the availability of more cooperation from the 
different State Governments industries, etc. As the 
Bureau has no control over the printing presses any date 
fixed for its publication would only be hypothetical." 

ColleC'~ion Of Data on LOC'al Consumption and on World Trade of 
Minerals 

5.22. The Committee on Reorganisation has pointed in their 
report as follows:-

"There are, however, at least two matters where the highly 
important work of collection of mineral statistics falls far 
short of minimum standards. One is collection of statis.-
tics relating to local consumption of minerals and the 
other is collection of statistics relating to world mineral 
trade. The deficiency in both these regards is mainly or-
ganis'ational As far as we h.ave been able to judge, there 
are no satisfactory arrangements for collection of rele-
vant statistics on either subject.". 

5.23. The difficulty had al50 been expressed in a preliminary note 
received from the Ministry regarding collection of certain type5 d 
data in respect of internal production and consumption and in res-
pect of international market of minerals and port charges etc. and 
also about differences in physical characteristics of indigenous ores 
from the imported ores and minerals. This, it has been stated, makes 
it difficult to understand the competitive position of Indian ores and 
miners.ls in world market and formulation of policies regarding ins-
tallation of smelters based on imported concentrates. 

5.24. Asked what ways and means had been adopted or were pro-
posed to be adopted to overcome this difficulty the Ministry stated as 
follows:-

(a) To obtain exhaustive data on the physical and chemical 
characteristics of minerals and ores produced and des-
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patched for internal consumption export, the returns 
under the Mineral Conservation and Development Rules 
have been suitably modified and are awaiting finalisation. 
Coming into force of these revised returns will help in 
processing and compilation of the requisite data to some 
extent. Besides, liaison with the principal exporters 
and Port authorities needs to be established to obtain 
data regularly on important minerals to begin with. Pru-
vision for this has been made in the Fourth Plan propo-
sals. 

(b) There is considerable delay in receipt of information on 
consumption, physical and chemical specifications (deve-
lopment of mineral based industries etc., which is present-
ly received on a non-statutory basis. Besides, the coverage 
too is unsatisfactory in spite of the fact that repeated 
efforts are being made to obtain the complete information. 
Due to the incomplete coverage, very often estimates 
have to be made by the Bureau for consumption of mine-
rals keeping in view the past trend in consumption, pro-
duction of mineral based products, etc. Though the 
figures provided by the industrial units are scrutinised 
and cross checked still complete accuracy and authenti-
city of information supplied on non-statutory basis cannot 
be fully vouchsafed. In order to overcome the above 
cUfliculties, Controller, Indian Bureau of Mines is of the 
view that statutory provisions enabling the Indian Bureau 
of Mines to receive regular annual ret1.trns from the 
Mineral-based industrial units may be necessary to ensure 
both timeliness and accuracy. This can be achieved either 
by asking the industrial units consuming minerals to 
submit copies of returns already being sent to Directorate 
General of Technical Development or by prescribing 
fresh returns exclusively for Indian Bureau of Mines 
under the rules framed under Industries (Regulation and 
Development) Act. 

(c) For a thorough knowledge of international production 
and trade in minerals and their competitive position 1,is
a-vis the position of Indian minerals, it is necessary to have 
intimate knowledge of mineral deposits in the important 
countries of the world and to obtain and process data on 
gradewise and areawise world mineral production, the 
form in which international trade takes place, quality-
wise distribution of commodities traded and extent of tied 



74 

up trade in intern ail. market, proportion of sea-borne and 
inland trade statistics, the prices of different grades of 
ores in the different world markets, port handling 
capacities and charges in the different ports of 
the important trading countries of the world and 
ocean freight from the exporting country etc. This 
can only be achieved by posting personnel having 
intimate knowledge of geology, mining and marketing of 
minerals in the importa,nt mineral producing and con-
suming regions of the world. In this connection, it 15 
pointed out that our efforts to obtain even meagre infor-
maion on production and trade in menerals from Indian 
Trade Councillors abroad have not met with success. As 
such, proposal for posting Mineral Attaches in the diffe-
rent Indian Embassies is under consideration. As and 
when services of such Mineral Attaches are available to 
the Bureau, this aspect of the world mineral information 
can be tackled effectively. 

Part of the information required by the Indian Bureau or 
Mines may be supplied by the Minerals, Metals and Tra-
ding Corporation if they furnish tlie details on gradewise 
despatches to foreign countries and prices obtained. Be-
sides published journails of foreign origin the Minerals, 
Metals and Trading Corporation should be in a position to 
inform the trend in international pricing of Minerals and 
mineral products. 

5.25. During evidence when asked at what stage the proposal of 
posting mineral attaches in different embassies abroad for the pur-
poses of collecting information in respect of international market of 
minerals and port charges stood, the representative of the Ministry 
stated: 

"Commercial secretaries in the embassies are supposed to do 
this job as part of their work." 

5.26. Asked if the question of obtaining a copy of the return sub-
mitted to D.G.T.D. on utilisation of mineral raw materials was being 
pursed, the representative stated: 

"The normal return submitted by the units to D.G.T.D. does 
include this one column regarding use of minerals, -and it 
is regular in coming. It is well organised. What happens 
is that the D.G.T.D. is supposed to compile separately the 
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information regarding those items and send it and there 
is a lot of consequent delay. One suggestion is that one 
more copy of the whole information may be com?iled and 
rent directly to IBM." 

5.Z7. The Committee are surprised to note that it has not been 
possible for the MiDistry to overcome tlUs difficulty of collecting in-
formation on internal consumption and produdion and on interna-
tional trade in a period of 3 years since the recommendation of the 
Reorganisation Committee in this regard. The Committee suggest 
tluat earl:v . .teps be takea to make necenary .,rangem.ents with our 
commercial secretaries abroad and with D.G.T.D. at home. Neces. 
~y cbaQges should be effected in the relevant Rules if found neces-
sary. 

5.28. The Committee regret to note the delays in the publication 
of the statistical data collected by the Indian Bureau of Mines from 
various sources. The Commitee also note that the most important 
factor in these delays is the excessive time taken in the printing of 
the Minemls Year Book in the Government of India PI'eSS, Nasik. 

5.29. The ~mmittee, however, understand that arrangements are 
being made to procure a copy of the returns submitted to the D.G.TD. 
with a view to avoid delays b(!ing caused in th., receipt of information 
from non-statutory sources, and that a CDQlmOn press is proposed to 
be installed for the Geological Survey of Iudia and the Indian Bureau 
of Mines. As the importance of satistical infol"lDation in the formu-
lation of national mineral policies is self-evident, the Committee 
1Iuggest tllat for this purpose, statistical information should be both 
reliable and comprehensive aDd all publications relating to the 
milleral statistics should be brought out in time and with expeditioD.. 

5.30. The Committee are of the view that it is necessary to rrJ. 
firm date for the publication of the Minerals YearBook. They feel 
that the utility of the Year Book for the indvstry will definitely in-
crease if it is printed and produced in a business.,tike manner. The 
Committee, therefore, suggest that as soon as the arrangements for 
obtaining information are finalised the Bureau should endeavour to 
publish the Year Book within six months follo,nng the year to which 
it relates. 

5.31. It has been generally felt that a reliable kpowledge regard-
ing tbe distribution of the Illiner,al :reSOl.ln:e~ in the C9untry is an 
essential pre-renuisite in the formulation of a well directed national 
576 (D) LS-6. 
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mineral development policy. A function now added to the activities 
of the Indian Bureau of Mines is the preparation of mineral maps 
leading to a complete· inventory of mineral resources ·of India. 
Progress so far 

5.32. To start with the preparation of Mineral maps and the in-
ventory for iron ore, manganese ore, chromite, copper, lead-zinc, 
antimony and tin were undertaken. The inventory is in two parts 
viz. the virgin areas and lease hold areas. Available information on 
the extent, distribution of deposits, quality of ore, etc. has been 
collected, from the published and unpublished literature in respect 
of manganese ore, chromite, antimony and tin. Besides, data on 
. reserves as far as available from the above sources has been collect-
ed. The Directorates of Geology and Mining in various States, the 
Geological Survey of India and other Government organisations and 
Undertakings engaged in minerals exploration and development have 
been requested to supply the information on the basis of estimation 
of resources done by them in the past and the information on the 
latest reserve figures for the individual deposits. The leading orga-
nisations such as Geological Survey of Lndia have·· indicabed that 
the information sought for is under compilation at their end. In the 
meantime the information so far collected by the Bureau irom the 
published .and unpublished sources and those received from the 
different organisations in respect of manganese ore, chromite. anti-
mony and tin are being processed. The collection of information on 
iron ore, copper, and lead-zinc from different published and unpub-
'Habed sources has been initiated. 

5.33. With respect to the information relating to the lease holds, 
"sufficient data have been collected by way of conducting regional 
,studies particularly in respect of iron ore in the Bihar-Orissa region. 
The data is being processed. 

5.34. After completing the work relating to iron ore in other im-
portant regions of the country, other minerals lilDe manganes'e ore will 
be taken up when sufficient data by way of regional studies are 

'available for which purpose the annual programme of the department 
is being suitably drawn. 

5.35. The Committee have been informed that at present no sepa-
rate personnel were in position for this work. As the preparation 
of mineral inventory and ~e basic mineral maps is a, new function 
assigned to the Bureau by the Government in 1968, the present work 
indicated above is being carri~ out by the existing personnel in 
addition to their normal earlier assignments. The Deputy Mineral 
Econor¢st and Senior. Mining Geologist _ in the Mineral Economics 
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and Mines Control and ConserVation of Minerals Divisions respect-
ively were sanctioned during 1969-70. 

5.36. Asked how much time it is likely to take to. achieve this 
work, it was stated that the work involved if>' of a continuing nature 
since the inventory for a number of minerals have to be completed. 
Even when the inventories of the minerals are completed the work 
does not end since it will be necessary to bring it uptodate, parti-
cularly with the availability of the additional data by way of field 
programme of the Indian Bureau of Mines and the different agencies 
conducting explorations such as Geological Survey of India, State 
Directorates of Geology and Mining, Public Sector Organisations, etc. 
With the availability of the personnel provided in the Fourth Plan 
proposals, vigorous effurts will be made to complete the work in 
this regard in stages. 

5.37. The Committee note that the work regarding compilation of 
a complete inventory of mineral resources in the country is already 
in progress. In view of the stupendous nature of the job Dnd in 
view of the great importance thereof in the proper development of 
mineral resources, the Committee feel that the job should be taken 
up in right earnest by the Indian Bureau of Mines. 

E. Common Forms 

5.38. It has been represented to the Committee that 

"there appears to be laCK of coordination among different de-
partments of the Government. Often there are duplica-
tions and overlappings. Under various provisions of the 
Acts and Rules that are applicable to mines, mine-owners 
are required to send a number of notices and returns to 
several departments'. The Federation feels that it would 
be better if common returns are worked out and prescrib-
ed under different enactments. Many unnecessary inspec-
tions can be avoided if there is proper coordination bet-
ween the workings of Indian Bureau of Mines and the 
Chief Inspector of Mines". 

5.39. Attention of the Ministry was invited to this. It has been 
stated in a written note that "There is a certain amount of over-
lapping in the Mines and Directorate of Mines Safety. Efforts are 
being made to remove the same by evolving common forms of notices 
and returns to be submitted to these organisatioIlS'." 
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5.40. 'fbe CommitWe hope that early steps win 'he taken to evolve 
common forms for submission of returns by JDiDe;.ewnen to different 
authorities with a view to ease the avoidable burden on, the wine-
ewners and thm earn their &oodwill and co-operation. 

NEW DEuu; 
April 27, 1970. 
V.isakhq 7, 1892 (Saka). 

M. THIR'{JMALA RAO. 
Chairman, 

Estimates Committee. 



APPENtJIX it 
(Vide para 2' II) 

STA'iDllINTSHOWDm THB NAMES AND NUMJD OF THl! VACANT GAZI!TTI!D POSTS, 
WHICH ARE ~tiumD TO BII~ED ON THE RBtoMMENDATIOl'f OF THII U.P.S.C.j 

D.P.C. (As in February, 1970) 

A. Gazitted IIacaftt Posts to bf filled through UNION PUBLIC SERVICB 
COMMISSION 

I. Comroller of Mine.. . 2 

2. Suptdg. Mineral Economist. I 

3. Assistant Controller of Mines. 10 

4. Asstt. Mineral Economist . 3 

5. Asstt. Ore Dressing Officer. 2 

6. Chemist. 

7. Publication Officer. 2 

8. Jr. Mining Geologist. 7 

29 

B. Gazetted Posts to be filled through DEPARTMENTAL PROMOTION 
COMMITTEE 

I. Deputy Controller of Mines. 

2. Senior Administration Officer. 

3. Dy. Ore Dressing Officer. 

4. Senior Mining Geologist. 

5. Asstt. Mining Engineer. 

-6. Mineral Officer (Stat). 

7. MiJleral Officer (Int.) 
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APPENDIX IV 

(Vide para 2.26) 

A Scheme fOT tTaining of Mining EngineeTs in Ind"t.a with paTticulaT 
TefeTence to the TequiTements of MetallifeTous Mines 

01. Standard and utility of graduate mining engineers depends 
upon the quality and type of training and teaching facilities available 
in the existing educational institutions in the country which can be 
subsequently supplemented by available opportunities for post-gradu-
ate training and professional work. It is, therefore, neceRsary to 
assess the above facilities in order to determine the particular spheres 
of activity in which training facilities are lacking and requite to be 
augmented. The extent or magnitude of such augmentation will be 
governed by the needS of the metalliferous mines in the fores'leable 
future, the number of qualified mining engineers required by the 
metalliferous mines, their number currently in position, the pattern 
of envisaged development of the metalliferous mines in the country 
and the types of problems which may arise and which need to be 
solved. 

02. There are at present 7 institutions in the country imparting 
teaching and training facilities at the graduate level. The aggre-
gate annual intake capacity of these institutions is of the order of 
265. The employment opportunities of graduate mining engineers are 
reviewed from time to time by the Joint Board of Mining Engineers 
Education and Training. In view of the recent recession in the em-
ployment pobential in the mines, the Joint Board recommended a 
reduction in the intake to the institutions and as a consequence to 
this, actual admissions were 115 in 1967 and 77 in 1968. Teaching 
facility at the post-graduate level is available now and only at the 
Indian Institute of Technology at Kharagpur where a M. Tech. 
course in Mine Planning and Mechanisation has recently been start-
ed. Besides the above graduate and post-graduate teaching facilities, 
a number of institutions provide teaching-cum-training opportunities 
at the diploma level. The total intake capacity of these Diploma 
Institutions in the country for diploma course is of the order of 400. 
The Joint Board, however, in view of the recession, recOlIimended 
a reduction in the intake as a consequence to which admisSions were 
limited to 158 in 1967 and 96 in 1968. The number of graduates and 
diploma holders e%petted to pass out of the institutions for the pur-

84 
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poses of post-graduate or post diploma training 
1972 and 1973 will be approximately as follows:-

Year 

1969 

1970 

1971 

1972 

1973 

Tr.)tal . 

No. of 
Degree 
Holders 

passing out 
(approx.) 

200 

200 

190 

115 

75 

780 

between 

No. of 
Diploma 
Holders 

passing out 
(approx.) 

270 

160 

95 

90 

90 

705 

03. A major problem relating to employment of mining engineers 
in India is that none of the above categories of successful students, 
namely, post-graduates, graduates and diploma holders can be 
appointed to even the lowest responsible position in a mine unless 
they pass a statutory examination conducted by the Directorate of 
Mines Safety, under the Mines Act. The only employment oppor-
tunities available for them, without possessing one or the other of 
the various certificates awarded under the Mines Act are in a few 
departments of the Central and State Governments and the sales 
organizations dealing with mining machinery and equipment. A fur-
ther difficulty arises out of the fact that a prescribed period of practi-
cal training in mines is an essential qualification for eligibility to 
appear in the examinations conducted by the Department of Mines 
Safety. For example, a graduate in mining engineering has to have 
2 and 3 years practical experience in mines before he can appear in 
the second class or first class Mine Manager's Certificate Examina-
tions. Since it is not possible to acquire more than a maximum of 6 
months training during the 5-year course in the college, most of the 
students have to undergo 1 t to 2 years post-graduate training in 
mines merely to qualify themselve3 to appear in the Second Class 
Mine Manager's Certificate Examination. The minimwn period for 
eligibility to appear in the lower of the two Manager's Certificate 
Examinations for a lI'aduate mining engineer is thus in the region of 
6t to 7 years after his passing out of the Higher Se-::>ndary Exa-
minatic n or its equivalent. 
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40. Yet another aspect of the Institutions in India is the emphasis 
laid on the teaching of coal mining methods and practices. This de-
velopment has been the result of the dominant role played by coal 
in the mining industry in India and a relatively large employment 
opportunity it offers to the Indian Mining Engineers. This can easily 
be assessed from the fact that although the number of graduate 
mining engineers already turned out must have been substantial 
(about 1,840 during 1960 to 1968), only about 200 mining engineers 
are actually employed in all the matalliferous mines put together. 

05. In view of the importance of possessing one or the other cer-
tificates awarded by the Department of Mines Safety and also because 
a prescribed period of practical experience is essential for the stu-
dents to be eligible to appear in the examinations, the Government of 
India started a scheme of post-graduate or post-diploma directed 
practical training. Training is arranged by the Directorate of pra-
ctical Training under the Ministry of Education. The period of 
training is 2 years for graduate engineers and 1 year for diploma 
holders. The graduate mining engineers and diploma holders receive 
monthly stipend of Rs. 250\- and 150\- respectively during the period. 
The Directorate fixes up the training in the various coal and metalli-
ferous mines and as far as possible the trainees are fixed in the im-
portant mines of the country. The training scheme operates a 8y11a-
bus which cater to the major operations in the mine, i.e. sink-
ing and drifting face operations, prevention of acciden.ts, general 
management. planning etc. The trainees are visited at their mines by 
the technical officers of the Directorate who impart on-the-spot in-
structions and guidance to the trainees. The technical staff attached 
to the Directorate are only six in nummber. In order to facilitate 
the imparting of Training to the large number of students by the 
smatl strength of technical staff, hostel accommodation has been 
provided at three places, Zawar, Mosaboni mines and Amjor Pyrites 
mines. The total capacity of these hostels is of the order of 36 only. 
The primary objective of the training is to guide the stOOents and 
prepare them for the various statutory examinations conducted by 
the Department of Mines. The graduate mining engineers are train-
ed for the Manager's Certificate Examinations and the Diploma 
holders for the Overman\Foreman\Sirdar Certificate Examinations. 
The Directorate of Practical Training have so far arranged for the 
training of 1,671 graduate engineers and 1,354 diploma holders. The 
yearwise breakup of the number of students trained is given in 



87 

annexure No. lo The following is a summarised account of this 
annexure: 

Coal Metal Total 
Mines Mines 

Graduate Engineers 1,439 232 1,671 

Diploma Holders 865 489 1,354 

Total 2,304 721 3,025 

It is seen from the above and also from the annexure that the-
number of graduate mining engineers trained in the metalliferous 
mines is too small. It will also be seen that the number of trainees 
in the metalliferous mines was almost negligible before 1964-65 
from which year interest of the trainees in metalliferous mines 
seem to have increased. Maximum number of traine.E's in the 
metalliferous mines in ·any year is 50. 

06. Besides the above scheme of directed practical training. 
certain facilities for (advanced aoo specialised) training havE' also 
been taken advantages of under various - general and bilateral 
schemes. Under the Colombo Plan, mining engineers have been 
sent to the Colombo Plan countries from time to time. Traininl( 
arrangements are also made under TCM and USAID plans in the-
USA and Canada. Bilateral arrangements for training is reported 
to exist between India and Poland and Hungary. Government of 
France also imparts training for Indian Mining Engineers. I:)ome 
mining Engineers are also reported to have been sent abroad for 
training under the plans of the National Productivity Council. De-
tails regarding the number of persons so far trained under these 
schemes, the qualifications of the persons sent abroad and their uti-
lity afber their return are not available. Informal discussions with 
the Directorate of Practical Training indicate that the total num-
ber under all the above schemes may be of the order of 200-300. 

07. In addition to the training facilities discussed in paragraphS' 
05 and 06 above, some at' the public sector 'corporations have made 
arrangements for the training of their employees. For example, 
same probation mining engineers from the NCDC were trained in 
the European and British coal mines under NCDC's own s{'hemer 
A few mining engineers were sent by the HSL for training in the 
USSR and USA. Here again the exact number is not known. 
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08. It would, appear, therefore, that the intake capacity of the 

mining institutions in India are adequate and that some 3,025 gra-
duate mining engineers and diploma holders have received training 
in the various coal and metalliferous mines of the country since 
1961-62 and that the number of mining engineers (mostly at the 
graduate level) trained abroad may be of the order of 300 or more. 
While the number so far trained appears to be adequate, there does 
appear to be a need to increase and improve training facilities in 
the metalliferous mines. It is, therefore, necessary to examine the 
lacuna in the present system of training and education. 

09. A major defect both in teaching and training of graduate 
.and diploma holders is that the objective in either case is limited 
to the pas$ing of one or the other of the statutory examinations 
(:onducted by the Directorate of Mines Safety. This is a pOSitive. 
inhibition to the acquisition of real, basic, fundam'ental knowledge 
.and basic research in the subject of mining engineering. 

10. There is practically no or little contact between the edu-
cational institutions and the industry. There is no exchange of 
personnel between the teaching institutions and the industry. Nor 
do the professors in the teaching institutions get any opportunity to 
visit various mines and study the problems of the industry. The 
students also, particularly at the post-graduate level, get little 
-opportunity to work on real, practical problems facing the indus-
try. The result of the rather water-tight division between the edu-
cational institutions and the industry is that the teachers as 
well as the students confine much of their time. to problems of aca-
demic interest only. 

11. Even the scheme of directed practical training executed by 
the Ministry of Education suffers from lack of appreciation on the 
part of the management in the existing mines, the need for uti-
lising the training in assignment of responsibility commensurate 
with their abilities and deputation of some of them for management 
development courses. A few are alive to this problem and they pay 
incentive bonus of Rs. 100, per month in addition to the Iiltipend 
paid by the Government of India. There is a need to develop 
healthy conventions in this regard whereby mine owners may take 
up trainees, assign them responsibilities, pay them extra remunera·, 
tion during training and if possible absorb them later on. This 
will require certain changes in the Mines Act. 

12. A major difficulty in the imparting of requisite training in 
metalliferous mining is the small number of metalliferous mines' 



89 

in the co~try where any worthwhile training on the modern tech-
niques can be arranged. Even in these mines, it is not possible to. 
acquire training in many aspects where adequate practical train-
ing is essential. Project evaluation, desi~n of mines, high speed 
shaft sinking and pre-mining development work, and large con-

. eentrated outputs from underground work, training in mineral 
beneficiation, design and installation of mineral beneficiation plants~ 
are all spheres of activity in which scope for acquisition of prac-
tical training in the mines in India a~ rather non-existent. There 
is also no opportunity of acquiring practical training in many min-
ing methods such as the various caving systenul, resuing and the 
mining of wide orebodies and very thin orebodies. This deficiency 
can be removed only by deputing Indian mining engineers abroad 
tp acquire prac"cal training in the various specifh: items where 
facilities in India are not available. 

13. The corrective measures neressary to improve. the standard 
Of teaching and training facilities in metalliferous mines in India 
would thus be the following:-

(a) During the period of post graduate or post diploma 
training the management of mines may be persuaded to. 
give them additional stipends liay of Rs. 100 per month. 
and after 6 months of directed practical training, the 
trainees Jllay be usigned ",pecific r$ponsibilities in mines 
mlated to various technical aspects on a rotation basis 
with a view to groom them up fOf undertaking full-
fledged responsibility of management and control of 
operations. The diploma holders similarly may be en-
tI'1lsted with responsibiUties equivalent to mining mates 
after initial six months of practical training. For this 
pur~e, the Mines Act may be suitably modified. 

(b) After completion of the full terms of training as enun-
ciated abow, the graduate mining engineers and diploma 
holders may be awarded Assistant Mine Managers and 
Mine Mates Competency Certificates respectively. The 
Mines Act will have to be suitably amended for this pur-
pose also. 

(c) To the extent possible, the mine management may notify 
to the Directorate of Practical Trainning their require-
ments of mining engineers and the Directorate of Prac-
tical Training will endeavour to allocate suitable trai-

( nees according to requirements. The management shoulc:!r 
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to the extent possible, recruit their employees from 
amongst those trained in their mines. 

(d) A suitable number of trainees during their post graduate 
training period may be· attached to the consulting firms, 
either Indian or foreign, working on specific projects. 
Such trainees should receive extra remuneration from 
the mining concoerns who have engaged the services of 
the consultants. To the extent" possible, trainees may be 
allocated to specific job assignments as under:-

(i) Mine Plan Design and Layout.-

(ii) High Speed Shaft-sinking. 

(iii) High Speed Underground and Opencast Pre-mining 
Development. 

(iv) Design and Erection of beneficiation Plants. 

(v) Problems of Strata Control. 

(vi) Study of Environment Conditions. 
Besides allocating trainees to consultants, trainees may be 

allocated to various mines where one or the other of the 
above problems are being studied or taken up in great 
detail. To enforce this, all problems and projects at least 
public sector mines may be referred to the Directorate of 
Practical Training who may take thE:se into account whi'le 
allocating the post graduate trainees tcdhe various Mines. 
The Department of Mines may be persuaded to recognise 
such training for their various examinations. 

(e) The metal mining professors in the important educational 
institutions may be encouraged to spend at least one or 
two months every year in important mines and study 
the problems in these mines. At the same time, prob-
lems of mines relating to strata control, ventilation stu-
dies and project evaluation, mineral beneficiation etc. may 
be referred to one or more Sf!lected institutions where 
the students may work on the practical problems, rather 
than on academic problems. A suitable" PDt: may be 
made by the Government to these selected institutions 
for the purpose. 

(f) A suitable number of qualified graduate engineers may 
be given stipend and sent abroad· for training in specific 
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problems. For the purpose, it is necessary to select only 
such candidates who are intelligent, have a good aca-
demic record and who have put in at least 5 years of ex-
perience in the mines where the problems have Deen 
identified and which need to be solved. The training also. 
should be acquired in these mines abroad where similar 
problems have been solved. Irrespective of the prob-
lems, trainees may be sent abroad for high speed shaft-
sinking, high speed pre-mining development and mine-
ral beneficiation. It will be desirable that the organisa-
tions which require such services will recommend the 
names of graduate engineers and the venue of their 
training in foreign countries for specific aspects. A scree-
ning cell which may be sent up for the purpose will 
examine and finalise the priority list of trainees to be 
sent abroad for specialised training in different aspects 
of mining and mineral beneficiation for the development 
of mineral industries of immediate importance. 

14. The quantum of training in the various aspects may now be 
discussed. This has to be related to th'= adual requiremellts of 
mining engineers for metalliferous mines and the nature of the 
problems env!saged. 

The Joint Board of Mining Engineering Education and Training 
in its several deliberations have attempted to assess the probable 
requirements of the mining engineers during IV Plan. This asses:,-
ment was based on the tentative. targets of mineral production ori-
ginally fixed for IV Plan. Since these targets had been revised by 
the various sub-groups while drawing up the revised IV Plan, the 
requirement of mining engineers correspondingly needs reVlSIOn. 
The fresh requirement of mining engineers in the light of this and 
the present pattern of employment is shown in the table at annex-
ure-2. According to this assessment about 300 mining engineers 
will be required during the IV Plan. The requirement of diploma 
holders has not been studied separately but can be considered com-
mensurate. with the restricted admissions effected in the institu-
tions as a sequal to the recorn.m.endations by the Joint Board· of 
Mining Engineering and Training. 

The graduates likely to be available for metalliferous mining 
industry are also estimated to be around: 300 during the next five 
years as indicated in the table at annexure-3. The out turn and 
availability of diploma holders for metallifero¥s mining industry 



for the pariod 1969 to 1973 is aiso indicated in the same table at 
annexure-3. 

15. It may be noted that mines of iron-ore, limestone and bau-
xite are going to be open cast mines and a number of these mines 
are expected to be fully mechanised mines. Mines of copper, lead 
and zinc are going to be underground m!ines. Here again lead and 
zinc and the copper mines of Rajasthan are likely to involve con-
oentrated mines of wide and steeply dipping ore bodies. While 
Copper mines in the Singhbhum copper belt will entail mining of 
relatively gently dipping thin are bodies. The pyrite bed at Am-
jore is flat and horizontal while the pyrite ore body at Saiadipura 
is fairly wide and very steep. As regards fluorite and phosphate 
deposits conditions vary. Again, the facilities for acquisition of 
training in large mechanised open-cast mines exist in IndIa while 
those for underground mines is rather limited. The following sum-
marises the position:-

NlIlW'e of work No. of trainees w bether fllCilities 
required exist in India 

Graduate Diploma 

Mechanised open-cast mining 174 174 Yes 

UP4ergrourJ Mini", : 

wide d.epe&its • So So Not adeQ1.lste. 

TbiJI depoaiu 76 76 Facilities not Ide.-
quate for thin fiat~ 
dippin& deposits. 

Total 300 300 

A phased mineral-wise training programme of graduate engi-
neers and diploma holders in the metalliferous mines of the ~oun
try; keep~g in view the anticipated demand of mining ellgineE:rs 
during the IV Plan is given in the Table at annexure-4. 

The above programme takes care of the number of the graduate 
mining engineers and diploma holders that is likely to pass out of 
the institutions in India from 1969 onwards. Their training is 
proposed to be given all in selected mines in India and will take 
eare of training in methods of mining ore beneficiation and prepa-
ration and planning carried out by both foreign and Indian Can. 
lultants employed fer specific projects in the country. Advantage 
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should also be taken of placing an appropriate number of suitable 
trainees in shaft-sinking, pre-mining development erection and 
installation of beneficiation plants and sucn other specialiSed jobs 
which may be taken up any time during the next five years in the 
country. Training should also be restricted at least fot graduate 
mining engineers to a few important mines within the country 
where facilities are available for a proper appreciation and app. 
raisal and analysis of the mining problems existing in such mines. 
The following mines are suggested for training of graduate mining 
engineers: 

Name of Training Places where training is to be acquired 

(8) Training in Open-cast Mines 

(i) Iron-ore mining methods 

Iron-ate preparation . 

(ii) Limestone mining methods 

:"'imestone preparation 

(ill) Manganese mining methods 

(iv) Bauxite mining methods . 

Mines of TISCO, lISCO, NMDC, HSL 
Chowgle & Co., Dempo & Souza, Salgaon-
kar, Sesagoa. 

Mines of TISCO, NMDC, N'ML, Chowgle 
& Co., Dempo & Souza etc. 

Mines of ACC, Jeypore Udyog, Churk 
India Cements) HSL and other mechani-
@ed limestone qual'i'ies of c:emenr plant. 

Do. 

Dongri Buzum, BharweIi, Trr6dI, Ultwa, 
Kandri and Mansar. 

Captive bauxite mines of AlumiIiiwn plants, 

(b) Underl1round mining methods for wide ore bodies of Copper, 
Lead and Zinc, Manganese and Gold: 

Khetri, Kolihan, Mosaboni, Hutti, Zawar and Bharweli. 

(c) Underground mining of thin ore boides oj pyrita, §Old, asbe.· 
tos, manganese, lead and zinc, mica etc. 

AmjOr pyrite, K.G .F., Hutti, Puliveadla Asbestos. Ulrwa. 
Dharweli, Mosaboni, Zawar, mica mines ete. 

As regards Diploma holders, they should be distributed both 
amongst the important mines as stated a·bove and also in the other 
semi-mechanised mfues. 

The above programme may hot, however, solV'e sOme of the 
1n1thediate problems which the metal mining industry is JIhfy to-
face. A few important copper, lead, zinc and pyrites tnin-es fD .. 
:>76 (D) LS-8. 
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volving concentrated production from wide steeply dipping ore 
bodies and relatively flat and thin ore bodies are likely to come to 
production before the end of the IV Plan. A few thin flat dip-
ping ore deposits like the pyrites deposits at Amjor and asbestos 
mines at Pulivendla may also be brought to production. Facilities 
for training in the specific problems associated with the mining of 
such deposits do not at present exist in India. It has been stated 
already that this defidency can be met with only by sending suit-
able panels for training in appropriate mines abroad. In the event 
of people with requisite experience not being available due to the 
non-existence of mines on such deposits, suitable candidates may 
be chosen from other mines. 

An approximate number of engineers who will have to be sent 
abroad for specialised training in different aspects of mining and 
mineral beneficiation is given below:-

Nature of Training Number of 
Mining Engi-
neers to be sent 

per annum 

I. Iron Ore Preparation 

2. Phosphate mining & beneficiation 2 

3. Mining Methods of wide and Steeply dipping ore bodies of copper, 
lead, zinc, pyrites, etc. •...... 4 

4. Mining Methods of thin and fI at dipping deposits of pyrites, asbestos 
etc. 

s. High speed shaft sinking . - I 

6. High speed pre-mining development I 

7. Strata control and study of environmental conditions I 

8. Mineral Beneficiation for non-ferous metals, manganese, fluorite etc. . 2 

The duration of the special training abroad may be of two 
years. As stated earlier, the mining engineers selected for such 
training will be drawn from the mining industry, IEM and as!, 
possessing a minimum experience of five years and well acquainted 
with the problems of a particular mining industry or field for which 
training abroad may be necessary. In order to ensure that the ser-
vioes of such trainees after their return are properly utilised, an 
undertaking to serve the industry from where they have been spon-
sored for at least five years may be necessary. 
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ANNEXURE-3 

Estimcztes of the num!ler of graiuate mining Engineers & Diploma Holders likely to be 
available for metalliferous mining training during 1969-1973. 

Year Graduate Percentage Diploma Percentage 
Engineers of the total Holders <Utile total 

during during 
five years Jive years 

!969 77 26 lIS 38 

!970 17 26 67 22 

1971 72 24 41 14 

!972 ~ IS 38 13 

1973 29 9 39 13 

TOTAL. 299 100 300 100 

:Vote: -(a) The percentage of graduate engineers opting fOr metallifer0!ls I11ining 
out 0f the total passing out is ;:onsidered to be 45 % and that fn case of 
diploma holders as 50%. 

(b) Wastage .lgaillst the dmi.ssions h ;:onsidered to be 15%. 

ANNEXURE-4 

Desirable AppliCation cf training for different minerals during the period 1969-1~73. 

OPEN CAST MINING 

1969 :'970 ~971 1972 1973 Total 

1. IronOre 
Graduate Engineers 18 18 !6 10 7 69 
Diploma Holders .16 IS IO 9 9 6g 

2. Bauxite 
Graduate Engineers 4 4 4 2. .% :6 
Diploma Holders 6 4 2. .1 2. .6 

3. Manganese 
Graduate Engineers 5 5 :5 3 2 .20 
Diploma Holders 8 4 3 "3 .% 20 

4. Chromite 
Graduate Engineers I "[ I I ;' 
Diploma Holders 2 2 I I .5 
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1969 1970 1971 1972 1973 Total 

S. Limestone 
Graduate Engineen 7 7 6 4 3 27 
Diploma Holden 10 6 4 4 3 27 

6. Magnesite 
Dolomite 
Fire-clay 
Gypsum 
Phosphate 
I.B.M. 

Graduate Engineers 10 10 9 5 3 37 
Diploma Holden 14 8 5 5 5 37 

TOTAL 
Graduate Engineers 45 45 41 25 18 174 
Diploma Holden 66 38 25 24 21 174 

UNDERGROUND MINING 

<a) Wid. Or, BodieJ 1969 1970 1971 1972 1973 Total 

I. Copper 
Graduate Engineen 3 3 3 2 I 12 
Diploma Holden 5 3 2 I I 12 

2. Lead & Zinc 
Graduate Engineen 3 3 4 2 1 13 
Diploma Holden 5 3 2 2 1 13 

3. Chromite 
Graduate Engineen 1 1 2 
Diploma Holden 1 1 2 

4. Mica 
Graduate Engineen • 1 2 I 1 5 
Diploma Holden 2 1 1 1 5 

S. Pyrites 
Graduate Engineen 1 1 1 3 
Diploma Holden 1 1 1 3 

6.I.B.M. 
Graduate Engineers I I I 4 
Diploma Holden I I I I 4 

,. Prospecting 
Graduate Euaineers 2 3 2 2 1 10 
Diploma Holden 4 2 2 I I 10 

TOTAL 
Graduate Engineers 12 14 12 8 3 49 

Diploma Holden 19 u 9 6 3 49 
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I969 I970 I97I 1972 1973 Total 

(b) Thin Ore Bodies 

I. Copper 
Graduate Engineers 3 3 3 2 I I2 

Diploma Holders 5 3 2 I I U 

2. Manganese 
Graduate Engineers 5 5 5 3 2 20 
Diploma Holders 8 4 4 2 2 20 

3· Chromite 
Graduate Engineers I I 2 
Diploma Holders I I 2 

4. Mica 
Graduate Engineers 4 4 3 2 2 IS 
Diploma Holders 6 3 2 2 2 IS 

5. Pyrites 
Graduate Engineers 1 I I 3 
Diploma Holders I I I 3 

6. Other minerals 
Grad uate Engineers 3 3 2 I I 10 
Diploma Holders 4 2 2 I I 10 

7. I.B.M. 
Graduate Engineers . I 2 I 4 
Diploma Holders 2 I I 4 

8. Pros pecting 
Graduate Engineers 2 3 2 2 I 10 
Diploma Holders 4 2 2 I I 10 

TOTAL : 

Graduate Engineers 20 22 17 10 7 76 
Diploma Holders 31 I7 14 7 7 76 

GRAND TOTAL : 

Graduate Engineers 77 8I 70 43 28 299 
Diploma Holders u6 67 48 37 31 299 



APPENDIX V, 
(vide para 2'47) 

Distribution of functions among the various reorganised Divisions of the Indi{Jn 
Bureau of Mines 

M.C.C.M. DIVN. 

(DIRJ!CTOR) 

TECR. CONSULTANCY 
RESEARCH AND PUBLICATIO~ 

DIVISION 

l' ---.MINING GEOLOGY 
(RESOURCE ApPRAISAL) 

(DiRECTOR) 

\ 
Region.;l 0 es Tech. Consultancy 
(Jt. Director) (Jt. Director) 

Rewm:'h and Pablicatio.1 
(Jt. DiHctors) 

(I) Planned inspection of (I) Providing tech. con-
Mines. suhancy on payment. 

(2) Reg. Mineral:Develop-
ment studies. 

(3) Inventory of mineral re-
sources & preparation of 
basic map field studies 
thereof. 

(4) Administration of Mi-
nerai Conservation Deve-
lopment Rules, '58. 

(5) Collection of samples for 
beneficiation studies, 
wherever, necessary. 

(6) General advice and guid-
ance to mineowners. 

(2) Appraisal of deposits. 

(3) Scrutiny and prepara-
tion of mining schemes 
& feasibility reports. 

(4) Studies on develop-
ment of roads, railways, 
port etc. for mineral 
developm ent. 

(I) Research (Cn 
special mining 
l'1'oblems in colla-

,borarion with other 
research organisa-
tions. 

(2) Publication <>[ 
bulletins mono-
graphs etc. :)D 
mineral (facts 

and problems). 

(3) Research (Cn 
apphcation of new 
technology in 
mining to augment 
tesources develoJ>-
ment «t:iv'ities. 

(4) Preparation d 
do..-umcnts 
minerals. 

MINERAL ECONOMICS DIVISION 

(DIRECTOR) 
I 

MinerallflUlJigence & In/ormation 
Ooint Director) 

Minerai Industrial SlJUbI, Stal.istiQ~ and !'refS 
00int Director) 

(I) Collection and compilation of informa- (I) Collection, processing and compilation 
tion on Mineral Concessions-Stat~ise. of mineraI statistics received through 
District-wise and Mineral-wise. statutory returns etc. 

(2) Inventory of mineral resources in colla--: (2) Collection and compilation of mineral 
boration with MCCM Division and statistics on industrial consumptiOJl. 
outs:de organisations. 

(3) Co1lcction and compilation of lI'ineral ()) Collection of statistics ;:on world miI:eral 
Development information in the COuntry Production. 
and in itnportant countries in the world 
(through Mineral Cells in Embassies) 

lJO .. , ... -. r 
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(4) Internal and International market study. (4) Perspective planning for requirement or 

minerals based on industrial st\14ies as 
well as export and imPOrt studies. 

(5) Organising Library facilities and work. (5) Publication of monthly bulletin on 
mineral statistics aad information. 

(6) Publication of bulletins, monographs 
on mineral development studies and 
mineral marketine:; pUblication of 
Indian Minerals Year Book, periodic 
~P9ns 9f.the Deptt .. and the quarterly 
jpurnal 'Mines & Minerals'. 

(6) Investment and earning studies 011 miner-
al mining industry. 

(7) Admi1li$tI'ation of certain sections of the (7) Running and maintenance of the 'Press'. 
M. C. D. Rules, 1958. 

(8) Advising Govt. on mineral development 
matters and supplying data to other 
organisations. 

ORE DRESSING DIVISION 
(DIRECTOR) 

I 
I 

Laboratory a'1d Mineralogical 
Analysis 

(Joint Director) 

Pi/ot Plant (inclJng 

Chemical Analysis (Joint Director) 

.\fobile pilot part 

(1) Research on ore dressing and mineral (I) Beneficiation tests on pilot plant scale 
beneficiation problems brought up by the after laboratory test for establishing 
M.C.C.M. Divn. :ommercial feasibility-samplcrs from 

Geological Survey of India, other Divns. 
of IBM and Stale Govts. with or without 

(2) Beneficiation te&ts On laboratory scale 
for samp:es sent by parties, (private or 
public sectOr mines), ()n payment. 

(3) Beneficiation tests on samples sen! b\' 
the G~ologicaI Survey of 
India and State Govts. with or without 
payment. 

(4) Mineralogical tests on are dressing and 
other samples. 

charge~. 
'2; Full PIlot plant teat OJ, paYlSWlt for 
, sample" sent by parties. 

':;' Crushing, grinding etc. and partial tests 
on bulk samples as might be stipulated bY 
partics, on payment. 

~4) Preparation of process flowsheets esti-
mates of machinery and equipment 
required cost involved etc. for consult-
ancy service. 

(s) Publication of results and exchange of (5) Bulk ~ests on possibilitY (){ setting ~ 
ideas and viev\'S with other Govt. orga- custom mill for various ::ninerala/~. 
nisations. 

(6) Research on mineral utilisation 'toU-a-flis 
import substitution. 
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ADMINISTRATION, ACCOUNTS & STORES DIVN. 
(Sr. Admn. Officer) 

Admn. oJcer (Adm) Admn. &ncer Stores 
(Admn) 

I 
Admn. Officer (Acctts. ) 

I (A. S. 0.) I I 
I 

Gen. Admn. 
Hindi Scheme, 
Trainings 
Deputation. 

Jstablishment 
Gazetted and non-
gazetted technical 
A. A. 0.-1) 

Internal cooJrunation and 
coordination with other 
:>rganisations. 

O&M, Vig~ 
ilance Legal 
matters (A. A. 
0.-3) 

I 
Budget & 
Audit 
(A.A. 0.) 

Establishment nJn-gazetted 
Class III ministerial 
and Class IV 

(A.A. 0.-2) 

TECHNICAL COORDINATION 
I 

TECHNICAL SECRETAl!.Y 
aT. DIRECTOR) 

I 

C rd· . ·th I 00 mauon WI the 
Ministry and with forcigD 
Minel:"al Cella. 

Accounts 1 
Cash 
(A.A. 0.) 



APPENDIXVn 

Summary of Recommendations I Conclusions contained in the Report 

Sl. No. Reference to Summary of Recommendations/ 
Conclusions para No. of 

the Report 

1 2 3 

1 

'2 

3 

1.17 

1.18 

The Committee note that the functions of 
the Indian Bureau of Mines, as they now stand, 
have been evolved through periodic reviews. The 
Committee note in particular the recommenda-
tions made by the Committee on Reorganisation 
of the Indian Bureau of Mines 1966-67 and feel 
that with the implementation of the major re-
commendations of that Committee the activities 
of the Bureau have been reoriented in the right 
direction. 

The Committee also note that with a view 
to eliminate over-lapping in the functions of the 
Geological Survey of India and the Indian 
Bureau of Mines, the divisions which had been 
appended to the latter in 1953 were transferred 
back to the former in 1966. 

1.19 The Committee regret to note that it required 

1.24 

Government 13 years to realise the existence of 
over-lapping of functions between the two 
organisations. ' • 

The Committee note that the subject of crea-
tion of a new organisation responsible for car-
rying out drilling and exploratory mining for 
minerals other than atomic minerals, oil and gas 
is under consideration of Government. 

1.25 The note prepared in Planning Commission 

103 . .... 
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IafS stress on increasing the tempo of e,:x;plora-
tion. The representative of the Ministry, has, 
however. stated that the two main difficulties 
being felt with the existing arrangement are the 
("'08t of drilling and the point at which the explo-
ring agency should stop drilling and pass on the 
job to the exploiting agency. The Committee do 
not think that these difficulties could be solved 
simply by creating a new agency. - The erstwhile 
Exploratory wing of the Indian Bureau of Mines 
was transferred back to Geological Survey of 
India in 1966 only to avoid duplication. In 
case, however, it is desired to divest the Geologi-
cal Survey 'Of India of its drilling functions, the 
Committee fear that -such a step would reduce 
Geological Survey of India to a mere academir. 
institution. It need hardly be pointed out that a 
Government-owned drilling company recom-
mended by the Committee on Reorganisation 
was only as interim measure pending develop-
ment of private-owned drilling a~encies. 

1.26 The Committee, tberefcre, are of the opUllon 
that the best course for the Government would 
be to constitute an efficient, cost conscious and 
ec@omically viable unlt within the Geological 
Survey of Indian who could take up drilling 
work in a busi.nes$like manner. 

2.12 

\". 

The Committe~ note that while in many cases 
the reasons for Jilllnguptbese posts are stated 
to be beyond the purview of the, Department of 
Mines &. Metals; in sr.me cases there has been 
considerable delay In the Department itself. For 
instance, the two ~sts of the Controller of Mines 
fell vacant on 25. 9. 68 and 2. 1. 69 and reference 
to the Union Public Service Commission was 
.8l~de only on 9. 1Q. 69. Similarly -the time taken 
to fill Up the two posts of Assistant control~ercf 
Mines which fell vacant on 1. 1. 66 and 23. 8. 57 
cannot be attrftmted wholly to an outside agency 
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as the references in these cases were made to 
Union Public Service Commission on 19. 11. 68 
and 20. 12. 68 only. 

2.13 The Committee also note that no steps appear 
to have been taken to fill up a number of posts 
of the Deputy Controller of Mines. The Com-
mittee consider such delays as objectionable. 
Apart froni generating frustra,tion among the 
aspiring juniors the delay must have impeded 
the work of the Bureau to a great extent. 

2.14 The Committee, therefore, urge that immedi-

2.15 

2.21 

ate steps should be taken to fill up the large 
number of posts lying vacant at the moment. 
The Committee would suggest that time limit 
should be fixed for making refer~nces to fill up 
a vacancy where a reference has to be made to 
the Union Public Service Commission or the 
Central Surplus Cell. In any case a post should 
not be allowed to remain vacant beyond three 

months where the Departmental Promotion Com-
mittee has to take a decision. 

The Committee also note that a number of 
posts were lying vacant in the Bureau as clear-
ance from the Central Surplus Cell could not be 
received even where a reference had been made 
some two years ago. As the Indian Bureau of 
Mines' is a technical Organisation, actual imple-
mentation of various projects can be expected 
only when the sanction to the staff is timely and 
the stirlf sanctioned is in position. The Com-
mittee, therefore, urge that the matter of clear-
ance from the Central Surplus Cell should be 
taken up at a high level 8..l1d a workable solution 
arrived at. 

The Committee are of the view that the non-
technicaJ staff in a t~chnieal organisation should 
be kept to the barest minimum in the interest of 
efficiency. They, therefore, suggest that while 
sanctioning posts ili future for Indian Bureau of 
Mines, the Goverrimerit should ensure that non-
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technical staff is recruited only when it is abso-
lutely necessary. 

The Committee note that a new entrant is 
put as under-study with an experienced officer 
before being assigned an independent charge. 
The Committee are, however, surprised to note 
that at present no arrangement exists in the 
Bureau for imparting practical training to the 
staff through an organised training section. 

2.24 The Committee, therefore, suggest that the 

2.37 

Government should make necessary arrange-
ments for imparting training to the staff through 
an organised training section. 

The Committee note that emphasis has here-
tofore been laid on the coal mining methods and 
practices in India on account of the larger 
employment opportunities it offers to the Indian 
Mining Engineers. Although 1840 graduate 
mining engineers were turned out during 1960 to 
1968, only about 200 were actually employed in 
all the metalliferous mines put together. The 
Committee also note that the intake capacity of 
the training institutions in India is adequate as 
about 3025 graduate mining engineers and dip-
loma holders have received training in various 
coal and metalliferous mines of the country since 
1961-62. 

2.38 The Committee are, however, surprised that 
the Department of Mines and Metals have 
no details regarding the number of persons trai-
ned under Colombo Plan etc. The Depairtment 
of Mines and Metals could not even furnish 
information to the Committee regarding an-ange-
ments made by the Public Sector Corporations 
like National Coal Development Corporation or 
Hindustan Steel Ltd. under their own schemes. 

2.39 The Committee feel that in execution of train-
ing programme of mining engineers, particularly 
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where people are sent a,broad for advanced and 
specialised training, there should be proper 
planning by the Central Government. 

2.40 The Committee feel that it is high time to in-

2.41 

crease and improve training facilities in metal-
liferous mines in view of the increasing activitias 
in this field. 

The Committee note that adequate facilities 
do not exist in the country in some spheres of 
mining activity, e.g. project evaluation, design 
of mines, high speed shaft sinking and pre-mining 
development work, large concentrated outputs 
from underground work, tra,ining in design and 
installation of mineral beneficiation plant. There 
are also no arrangements for acquiring practical 
training in many mining methods such as various 
caving systems, resuing and the mining of wide 
ore-bodies and very thin-ore bodies. The Com-
mittee, therefore, urge tha.t early 'arrangements 
should be made in a phased and planned manner 
for training of technical personnel in foreign 
countries. In this' matter full advantage should 
be taken of the facilities available under various 
bilaterall training programmes and schemes like 
Colombo Plan, Technical Cooperation Mission 
and USAID Plans etc. 

2.42 The Committee are of the view that full ad-

2.43 

vantage should also be taken of collaboration 
arrangements to train our engineers etc. They, 
therefore, suggest tha.t this should be done by 
invariably attaching a suitable number of trainees 
to consulting firms-Indian or foreign who are 
asked to execute any specific project in India so 
that technical know-how is built up in India 
systematically and progressively. 

In this connection the Committee would like 
to draw attention to the suggestion made by 
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the Committee on Reorganization that a mecha-
nism should be evolved whereby the services of 
such personnel as have acqUired specialised and 
advanced training in any specific fields can be 
made available to all the wings of the metal 
mining industry irrespective of the corporation 
or organization they may happen to belong. 

11 2.44 The Committee suggest that in case there are 
no opportunities of training in any of the specific 
fields referred to above within the country Gov~ 
ernment should make necessa.ry arrangements 
for sending the technically qualified personnel to 
foreign countries for training, so that min-
ing engineers in India are not deprived of the 
latest technological developments in metalli-
ferous mining in the world. 

12 2.50 The Committee note the proposals put forth 
for the reo~nization of the Indian Bureau of 
Mines which are ba&ed on the recommendations 
of the Committee on Reorganization of the Indian 
Bureau of Mines. The Committee hope that the 
Government will give due consideration to the 
proposals made for the reorganization of the 
Indian Bureau of Mines and will ensure that the 
reported exodus of experienced personnel from 
the Bureau is stopped as eady as possible. The 
Committee also hope that all efforts will be made 
to find suitable incumbents fer technical posts. 

tt 2.57 The Committee are of the view that none of 
the procedural bottle-necks in the recruitment of 
pehonnel mentioned by the Ministry is of a 
character Which could not have been overcome by 
now. Such advance aetion was all the more 
tlecessaty in the case of the Indian Bureau of 
Mines where sophisticated equipment will have 
to be procured and highly teChnical and 
experieneed per801lDel recruited. 
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The Committee are glad to note that the 
Ministry propo,e to authorise {'le Controller, 
Indian Bureau of Mines to initiate action for 
recruitment of personnel and place orders for 
equipment during the Fourth Plan period. 

The Committee hope that the Ministry have 
already prepared a perspective Plan for rec-
ruitment of personnel and purchase of eqUip-
ment etc. They, however, suggest that Gove~ 
ment should ensure that there is no over 
capitalisation and arrangements are made 
for proper maintenance and servicing of 
machinery and equipment and proper utilisation 
thereof. 

The Committee would like to invite atten-
tion to their observations on this aspect viz. 
gaps between the discoveries of mineral re-
sources and their exploitation made in 
para 3.35 of their Hundred and Twenty-sixth 
Report. The Committee feel that more con-
certed efforts will have to be made to fill the 
gaps between the time of exploration and that 
of exploitation, in the case of scarce metals if 
the country is to be relieved of the drain on 
foreign exchange. This can be achieved 
through advanced planning and more realistic 
feasibility reports before the decisions to 
launch production are taken and by introduc-
tion of modern mining, techniques wherever 
possible and economically justified. 

The Committee note that there is no 
particular cell in the Ministry of Petroleum and 
Chemicals and Mines and Metals where perspec-
tive planning could be done from exploration to 
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exploitation keeping the country's future require-
ments in view. Nor is there any agency which 
could see that the time-lag between the location 
and exploitation stages could be abridged. The 
Committee feel that the present arranaements of 
constituting planning groups under the auspices 
of the Planning Commission on the eve of 
formulation of a Five Year Plan though useful 
for short term needs are not at all adequate 
from the point of view of long term needs. 

3.19 The Committee, would, therefore, suggest 

3.34 

that a. permanent agency or Cell should be creat-
ed in the Ministry which would not only watch 
the long tenn needs of the country for a syste-
matic and progressive development of its 
resources but could also provide a link between 
the exploration and exploitation stages. This 
agency can also be utilised by Government for 
solutions of specific problems as and when they 
arise. 

The Committee note that a large number of 
mineral bearing areas have been reserved in 
pursuance of tbe Industrial PoHcy Resolution. 
The Committee also note that Expert Committees 
were appointed in 1957/58 in States to facilitate 
selection of suitable deposits of iron and manga-
nese ores for State exploitation. 

3.35 In this connection, the Committee note that 
this matter was discussed in the meeting of the 
Mineral Advisory Board held at Bangalore in 
May, 1963 and the Board recommended that the 
Government might review the position in con-
sultation with the State Governments and public 
sector undertakings . 

.3.36 The Committee note the policy followed by 
Government in the matter of reservation of 
mineral bearing areas as indicated in para 3.33. 



1 

19 

20 

111 

2 3 

3.37 The Committee feel that this matter needs 

4.18 

4.23 

to be more thoroughly examined keeping upper-
most the national interest and preservation of 
mineral wealth and recommend that Govern-
ment should after careful consideration draw up 
a firm policy so far as its attitude on reserved 
and non-reserved areas is concerned and ensure 
that the production of minerals increases appre-
ciably and the country becomes self-sufficient in 
those minerals which are in short supply and 
which are being imported. at present. 

The Committee are surprised to note that 
no consultancy service worth the name has been 
set up so far. In spite of the fact that this 
matter was one of the terms of reference of the 
Committee on the Reorganization of the Indian 
Bureau of Mines and that that Committee felt 
that there was unquestionably wide and genuine 
need in the country of a strong and competent 
Consultancy Division, nothing tangible has been 
achieved so far. The facirties of cr)TIsultancy 
service introduced by Government towards the 
beginning of 1969 appear to have made hardly 
any impact on the mining industry. The only 
inference that the Committee can draw from this 
is that the consultancy service introduced in 1969 
is only a nominal service and not a real service 
which is the need of the industry. In view of 
the fact that the mining industries are unanim-
ous in their demand for an effective consultancy 
service, the Committee see no reason why the 
Indian Bureau of Mines should not be able to 
meet the requirement. The Committee expect 
the Indian Bureau of Mines to treat this as an 
opportunity and challenge to establish its con-
sultancy services and render meaningful service 
to the industry at an economic cost. 

The Committee note that the small mines 
collectively represent the imp')rtant Sf'ct'lr for 

--- -.---~-. 
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production. The Committee suggest that Gov-
ernment ~hould encourage small mine owners 
to form. cooperatives so that financial assistance 
may become available to them for purchase of 
dift'erent types of mining machinery as and when 
required by them on no loss no profit or on 
hire-purchase basis. 

21 4.26 The Committee would suggest that Govern-
ment should review the whole matter and 
examine the feasibility of helping the small 
mine-owners through Indian Bureau of Mines in 
regard to standard layouts and designs for vari-
ous mining operations and components. 

22 4.40 The Committee regret to note that although 
the necessity for research and commercial tests 
in pilot plant scale for mineral ·beneficiation has 
been felt for long and the Government have ap-
pointed several committees to evaluate the need 
in this direction, nothing concrete and tangible 
has been achieved so far. The Committee sug-
gest that planned and expeditious action may be 
taken in the matter in consultation with the 
mining industry. 

23 4Jl4 The committee hope that Government will 
take decision in the matter of setting up of <1 

mobile pi'lot plant for conducting on-thc-spot 
tests and the two regional laboratories at Ajmer 
and Ban·galore as expeditiously as possible in 
consultation with the industry. 

24 4.48 The Committee note that the allocations for 
beneficiation research may have to be brought 
down from those proposed during the Fourth 
Plan in view of the overall reduction in alloca-
tions from Rs. 46 crores to Rs. 31 crores on Geo-
logica.l Survey of India and Indian Bureau of 
Mine,. They suggest that the whole matter 
should be examined with a view to see that the 
beneficiation research is not adversely affected. 

---- -- -----_. __ ._--_. _._---------.------
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25 4.52 The committee regret to note that no regu-

26 4.58 

27 5.16 

lar review has been made so far of the resear-
ches made by the Indian Bureau of Mines in-
spite of the observations of the Committee on 
Reorganisation. The Committee are confident 
that if a review of the research had been made 
in proper manner there would have been no 
room for criticism and the Committee on Re-
organisation of Indian Bureau of Mines would 
not have been compelled to observe that "at the 
moment activities of the Ore Dressing Division 
lack dynamism and there is no indication what-
soever of any progress or development". The 
Committee, therefore, recommend that the Gov-
ernment should ensure that the research carried 
out in the Ore Dressing Division of Bureau is 
evaluated regularly and periodically by a team 
of experts who are not on the staff of the Geolo-
gical Survey of India or Indian Bureau of Mines 
so that research service, keep pace with the 
development of the industry and needs of the 
economy of the country. 

The Committee feel that research on samples 
from the same deposit and even on identical ore 
samples without proper coordination may lead 
to waste of the public funds which the country 
~not afford. They, therefore, suggest that 
there should be proper coordination between 
the Indian Bureau of Mines, National Metallur-
gic31 Laboratory and other laboratories. 

The Committee agree with the observations 
of the Committee on Reorganization of Indian 
Bureau of Mines that by merely filling in set 
forms, and by attempting to reach a minimum 
target number of inspections every year officers 
of I. B. M. would not be rendering the service 
expected of them. nor would the Bureau acquire 
essential knowledge for the conservation of the 
country's mineral wealth. The Committee sug-
gest that the I. B. M. should cease to dissipate 
its efforts on investigations of minerals which are 
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currently of minor significance -and should ins-
tead, concentrate on those minerals, particular-
ly non-ferrous metals, which are of real impor-
tance from th€ country's point of view. 

28 5.27 The Committee a:re surprised to note that it 
has not been possible for the Ministry to over-
come this difficulty of collecting information on 
internal consumption and production and on 
international trade in al period of 3 years since 
the recommendation of the Reorganisation Com-
mittee in this regard. The Committee suggest 
that early steps be taken to make n~essary 

arrangements with our commercial secretaries 
abroad and the D.G.T.D. at home. N~essary 
changes should be effected in the relevant Rules 
if found n~essary. 

29 5.28 The Committee regret to note the delays in 

30 

the publication of the shtistical data oollected 
by the Indian Bureau of Mines from various 
sources. The Committee also note that the 
most important factor in these delays is the 
excessive t~me taken in the printing of the Mine-
rals Year Book in the Government of India Press, 
Nasik. 

5.29 The Committee, however, understand that 

5.30 

arrangements are being made to procure a copy 
of the returns submitted to the D. G. T. D. with 
a view to avoid delays being carried in the receipt 
of information from non-statutory sources, all1d 
that a common press is proposed to be installed 
for the Geological Survey of India and the 
Indian Bureau of Mines. As the importance of 
statistical information in the formulation of 
national mineral policies is self-evident, the Com-
mittee suggest thl;.t for this purpose, statistical 
information should be both reliable and compre-
hensive and all publications relating to the mine-
ral statistics sh;uld be brought out in time and 
with expedition. 

The Committee are of the view th 9t it is 
necessary to fix a firm date for the publication of 
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the Minerals Year Book. They feel that the 
utility of the Yes,r Book for the industry will 
definitely increase if it is printed and produced 
in a business-like manner. The Committee, 
therefore, suggest that as soon as the arrange-
ments for obtaining information are finalised the 
Bureau should endeavour to publish the Year 
Book within six months following the year to 
which it relates. 

31 5.37 The Committee note that the work regard-
ing compila1tion of a complete inventory of mine-
ral resources in the country is already in prog-
ress. In view of the stupendous nature of the 
job and in view of the great importance thereof 
in the proper development of mineral resources, 
the Committee feel that the job should be taken 
up in right earnest by the Indian Bureau of 
Mines. 

32 5.40 The Committee hope that early steps will be 
taken to evolve common forms for submission of 
returns by mine-owners to different authorities 
with a view to ease the avoidable burden on the 
mine-owners and thus ea·rn their goodwill and co-
operation. 

---- -- ---- ---- ---~---~----------- --------
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(Vide Introduction) 

Anal:ysis of recommendatioflS/condusions COfIttIined in 'he Report 

t. CLASSIFICATION OF RECOMMENDATIONS: 

Recommendations for improving the Organisation and working : 

1,2,3,4,5,6,7, 8,9, 10, II, 12, 13, 14, 16, 17, 18, 19,20,21,22,23,24,25, 26, 
27, 28, 29, 30, 31, 32· 

Recommendations for effecting ec;onomy : 
15· 

Il. ANALYSIS 0. THE RBcoMMENDATIONS DIIIJ!CTED TOWARDS ErONOMY 

51. S1. No. as per summary ofR.ecom-
No. mendations (Appendix VI) 

IS 

Paniculars 

Government should ensure that there is no 
overcapitalisation and arrangemtrts are 
made for proper maintenance and servicing 
of machinery. 

116 



51 
No: 

24 

2.5 

Name of Agent 

DELHI 

Jain Book Agency, Con-
nlught Place, New Deihl. 

SltNarain & SOUl, 3141, 
Mohd. Ali BI%Ir, Mori 
Glte, Delhi. 

2.6. Atml Rim & Sona, Kub-mere Glte, Delbi-6. 

2.7 ,. M. Jalnl & Brothers, 
Morl Gate, Deihl. 

28. The Central Newa Agency, 
2.3/90, Connluaht Place, 
New Delhi._ 

2.9. The Engliah Book Store, 
7-L, Connlugbt _ CIIcua, 
New Delhi. 

30 Lu.hml Book Stoo:e, 4<1. 
Municipil Muket, ,Inpltb, 
New Delhi. 

31 Babree Brothers, 188 La;-
pltrli Market, Delhi-6. 

32.. 'aylOl Book Depot, Chap-
parwala KuBO, Karol Sagb, 
New Delhi. 

AgeDCy SI. Nlme of Aaen' 
No. No 

II 

3 

9 

II 

IS 

2.0 

27 

66 

33. Oxford Boot & StationerJ 
Company. Scindil HOUII, 
ComJauaht Place, New 
Delhi-I. 

34. People', Publiabing House, 
Rani lhami Roed, New 
Delhi. 

35. The United Boot Aienry. 
48, Amrit KIur Martel, 
Pabar Glnj, New Deihl. 

36. Hind Book HOUle, B2, 
llDpath, New Deihl. 

.7, BootweJl. 4, Sanl NIIID-
tari Colony, Kingawar 
Camp, Delhi-p. 

MANIPUR 

IS. Shri N. ClIOba SiDfllr 
Newa Aaent, Ramlal PAl 
HIah School AnnUl, 
Imp~. 

AGJ:!NTS IN FOREIGN. 
COUNTRIES 

J9. The Secretaxy, EetlbUlb-
ment Depaxtment, Th~ 
High Commillion of Indi!. 
Indil House, Aldwycb, 
LONDON W.c.-2.. 

Apncy 
No. 

68 

88 

95 

59 

---------_._--- _._-------
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